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RAJYA SABHA
Sunday, 13th May, 2012/23rd Vaisakha, 1934 (Saka)

The House met at eleven of the clock,
MR. CHAIRMAN in the Chair.

MEMBER SWORN

Ms. Anu Aga (Nominated)

DISCUSSION ON SIXTY YEARS JOURNEY OF INDIAN PARLIAMENT

MR. CHAIRMAN : Today, we are having a special sitting to commemorate the
60" anniversary of the first sitting of Parliament of India. Dr. Manmohan Singh, the
Prime Minister and the L eader of the House, to initiate adiscussion on the sixty years
journey of the Indian Parliament.

THE PRIME MINISTER (DR. MANMOHAN SINGH) : Mr. Chairman, Sir, |
congratulate you, the Members of this august House and the people of India as we
celebrate the sixtieth anniversary of the first sitting of Parliament of India.

Mr. Chairman, Sir, the Rajya Sabha is an institution whose deliberations, over
the years, have enriched our parliamentary democracy, nurtured the strength of our
federal polity and served as a bulwark against the transient impulses of the moment.

This House has a unique position in our Republic. It is both a Council of States
and aHouse of Elders. AsaCouncil of Stetes, it provides aunique platform for every
region of our vast and diverse country to have its voice heard at the highest forum of
our democracy. As a House of Elders, we are called upon to reflect and guide, with
patience and sobriety, on theissuesand challenges our nation faces. ThisHouse brings
balance and sincerity to the deliberations of the day and the legislation at hand. Through
thoughtful interventions enriched by experience, intellect and a spirit of national
bonding, Membersof the Upper House have contributed to forging anational consensus
on critical issues enabling us to face the challenges of the present and the future as a
united nation.

Many of our great |eaders have served thisHouse with great distinction. Replying
tofelicitationsat hiselection asthefirst Vice-President of Indiaand thefirst Chairman
of the Rajya Sabha, Dr.S.Radhakrishnan had observed, and | quote, “ Thereisagenera
impression that this House cannot make or unmake governments and therefore, itis
a superfluous body. But there are functions, which a revising chamber can fulfil
fruitfully.



2 Discussiononthe Sxty  [RAJYA SABHA] Years Journey....

[DR. MANMOHAN SINGH]

Parliament isnot only alegidlative but adeliberative body. Sofar asitsdeliberative
functionsare concerned, it will be open to usto make very valuable contributions, and
it will depend upon our work whether we justify this two Chamber system, which is
now an integral part of our Constitution. So, it isatest to which we are submitted. We
arefor thefirst time starting, under the parliamentary system, with a Second Chamber
in the Centre, and we should try to do everything in our power to justify to the public
of this great country that a Second Chamber is essential to prevent hasty legislation”.

Mr. Chairman, Sir, | have been aproud Member of thisaugust House for the past
21 years. | have personally witnessed and participated in some very enriching and
lively debatesin thisaugust House. ThisHouse has always been arepository of wisdom
that has proved invaluable to the functioning of our parliamentary democracy. It has
considered and passed historic legislationsinstitutionalizing land reforms through the
first Constitutional amendment, abolishing privy pursesand nationalizing banks. More
recently, legidations passed by this House have expanded the entitlements of our people
to education, information and minimum employment.

So, | can say with conviction that we have met the test of essentiality that Dr.
Radhakrishnan spoke about. | can say with confidencetoday that, looking at the history
of the functioning of this House over the last sixty years, thetrust reposed in us by the
founding fathers of our Constitution has been substantially fulfilled.

Mr. Chairman, Sir, that is not to say that we should not reflect with concern on
the repeated disruptions of proceedings and a regrettable unwillingness, on occasion,
to engage in informed discussion. On this momentous occasion of the completion of
60 years of the functioning of the House, | hope that we can write a new chapter and
restore to it the sense of dignity and decorum that is expected of a House of Elders.

Theresilience of our pluralistic democracy is the proudest achievements of the
Indian State and the Indian people. The people of India have repeatedly and regularly
reposed their faith in theinstitutions of Parliamentary democracy. I n recent years, they
are making their voice heard more forcefully by voting in increasing number in
Parliamentary, State Assembly and Panchayat elections.

Thereisthusno doubt that one reason for our growing global statureintheworld
is our unflinching commitment to pursuing a democratic path to achieving our social
and economic salvation.

It is, therefore, incumbent upon al of us to respect the great institutions of our
democracy and respect the spirit of what is expected from the elected representatives.

Mr. Chairman, | once again congratulate all the distinguished Members
congregated here and commend them to the noble task of nation building and service
to the people of India. Thank you.
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THELEADER OF THE OPPOSITION (SHRIARUN JAITLEY) : Mr. Chairman,
Sir, | join you, as aso the hon. Prime Minister, in wishing all our colleagues and the
Indian people the very best on this momentous occasion when the Indian Parliament
has completed its sixtieth year. | feel privileged to be in the company of Mr. Rishang
Keishing, the eldest Member of this House, who has the distinction of serving as a
Member of the first Lok Sabhain 1952. It is not only atribute to his good health and
stamina but also to his credibility that he has sustained the upheavals of politics for
more than six decades, and we are privileged to have him amidst ustoday. Sir, today is
an occasion for us to celebrate. It is an occasion to rejoice. It is also an occasion to
introspect and prepare oursel vesfor the challenges of the future. The hon. Prime Minister
just now, in hisvery scholarly address, has highlighted the role of this House and the
functionsthat it has performed over the last six decades. He has also briefly, towards
the end, referred to the challenges which lie ahead of us. Sixty years, Sir, is a very
major event in the life of an individual. We regard it, for an individual, as an age of
maturity. The Governmentsregard it as an age whereindividuals get fatigued and they
retire them. But, in the life of a nation, sixty yearsisonly adrop in the ocean. Sixty
years, in the life of a nation, is a period where the foundations of a system are laid
down and a direction to each society is given. It is this direction which we got in the
last sixty years which has brought us to where India stands today. Sir, sixty five years
ago, when we achieved our independence, we had many goals. But amongst our principal
targets was to preserve the unity and integrity of India, how to develop Indiainto a
functional democracy and how to sustain the very institutionswhich are so vital to our
democracy. We also had the target of fighting the curse of poverty and backwardness
which long years of foreign rule had inflicted on us. We were particularly faced with
the challenge of unity and integrity and the preservation of the Indian state because
that was the period when many countriesin the world were breaking up. The prophets
of doom were not very sure whether Indiawould ever survive as one state, in the size
and shapeinwhichit got itsindependence. We faced more wars than most countriesin
the world; we faced natural calamities almost by the year. Nobody else has faced
cross-border terrorism longer than what we faced. We were a country of different
regions, different languages, different religions, different tribes and different castes.
Many regarded us as a puzzle. How could this survive? In the last 60-65 years, we
have demonstrated to the whole world that we not only survived but we survived to
become a major power and a mgjor force in the world. It is a tribute to our sense of
nationhood, our heritage, our cultural personality and the deep sense of patriotism of
the Indian peoplethat we have survived in thismanner. Itisatributeto our Parliamentary
system that despite divergence, despite ideological differences when it came to the
call of the nation, we al stood up and spoke in one voice. In December 2001, when
this very Parliament was attacked, it was not merely an attack on abuilding; it was an
attack onthevery ideaof India, on our institution of Parliamentary democracy, perhaps
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aconspiracy to eliminate alarge section of India spolitical leadership. | pay my tribute,
Sir, to our security personnel and others who guarded us on that day and gave up their
own livesin the process. On each of these occasions, various constituents of Indian
democracy spoke up in one voice, and that, | think, was the best tribute to the nation
that we have created in the last sixty five years.

The last six decades have seen many democracies in the world collapse. They
collapsed to monarchies; they collapsed to dictators; and they collapsed to despotic
rulers. For any devel oped economy in the world that has tasted the fruits of economic
prosperity, to survive as ademocracy was always easy. But for a poor State, to survive
and strengthen its democracy was the biggest challenge. From poverty, we evolved to
a developing economy. Not only did we survive, but we aso have the distinction of
becoming theworld'slargest parliamentary democracy. Sir, we had achallenge because
poverty can provoke cynicism; it can provoke anger. Despite that, we did not allow
this, in any way, to interfere with our democratic functioning. And this, Sir, perhapsis
the greatest tribute to the founding fathers of our Constitution who envisaged this
great system of parliamentary democracy and abicameral |egidlature about which the
hon. Prime Minister just now spoke. The system of parliamentary democracy perhaps
best suited to us where all shades of opinion, ideological or otherwise, became a part
of decision-making processin this country. The advantage of abicameral legislatureis
that you have a House that is directly elected by the people and you have the States,
through thisHouse, participating in the governance of the Central Government. We, as
their representatives constituting the Council of States, participate as much as the
House of People in the formulation of laws and most other businesses of the Central
Government. Sir, we can take sati sfaction from the fact that we sustained our permanent
Executive in terms of our civil service over the last six decades, and despite fissures,
have always tried to strengthen our system of federalism in this country and remain
committed to governance by the rule of law. We gave primacy to fundamental rights.
We created independent institutions like the institution of judiciary, which can check
us when we go wrong. We also learnt from our mistakes. We made the basic structure
of our Constitution non-amendable, so that nobody can tinker with it. After the
experience of mid-70s, we made fundamental rights non-suspendable even during an
emergency. Not only this, Sir, we learnt from the experiences of our neighbours and
created a professional armed force completely detached from the domestic politics of
the country. Our system of conducting free and fair electionsis emulated by even the
most devel oped nations of theworld. These were our strengths. But then we also have
challenges for the future. People look upon both the Houses of Parliament to improve
the quality of politics and governance. The power of politicsisimmense. It influences
the life of a nation, and therefore, the stature of the men, who man this system, must
always measure up to the responsibility that the country vestsin them. Thisimproved
quality of politics has to lead to good quality of governance. We have always taken
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satisfaction from the fact that we grow by 7-9 per cent. We do this despite various
difficulties and challenges in governance. If we were to perfect the model of good
governance, perhapsthisfigure, which the hon. Prime Minister repeatedly speaks about,
could even befar higher. Sir, once our norms of accountability improve, cynicismwith
regard to Parliament and parliamentary functioning will have to be brought to an end.
Cynicism leadsto anger. Anger can lead to crowd on roads. But it is Parliament which
is accountable; mobs are never accountable. And, therefore, there is no substitute for
the credibility of parliamentary institution and a popular faith asfar asitsfunctioning
is concerned.

Sir, over theyears, our Constitutional valueshave also evolved. They have never
remained static. Between 1950 and today, thereisafundamental change. We had more
of Centralised governance, Centralised planning and Centralised schemes because we
thought that the unity and integrity of the country was paramount. Today, we can be
rest assured that we have overcomethose challenges. Today, it’stheregional aspirations
of the people which are posing more challenges and, therefore, to lean greater in favour
of federalism seems to be the need of the hour today.

Sir, thisHouse representsreally, in action, the Parliamentary democracy and the
political system of India. We have the challenge that this country must achieveitsfull
potential. Poverty, backwardness, discrimination, etc. are all curses and, therefore, on
all these social and economic agendas, we endeavour to have alargerconsensusto the
extent possible so that we can respond to the challenge which this country really has
vested in us.

Sir, socia justice, emphasis on education, elimination of poverty, healthcare,
women empowerment, etc., areall challengeswhich are going to be greater challenges
in the decade to come. We still continue to face the curse of terrorism and insurgency.
Let usresolvethat thereisno politics on these issues. They are athreat to this country
and, therefore, eventually, even with regard to theinsurgency, we not only eliminate it
but the strength of our Parliamentary democracy would be that one day, perhaps, we
are able to get those who rebel outside the system within this Parliamentary system.

Lastly, Sir, the Central Parliament is only the pivotal agency of Parliamentary
democracy. We have the State Legislatures. We now have decentralised democracy.
We have the Municipalities, Zilla Panchayats and Panchayats. The way we conduct
ourselvesisgoing to be arole model for each of these agencieswhich are also so vita
to our democracy. Our conduct, our quality of debates, our ahility to resolvedifferences
and finally work in national interest perhaps is the area where people judge us. | am
sure this is an important occasion in the life of our nation where we can discuss and
perhaps resolve how to overcome these challenges and give to the people of India
what they really expect from this Parliament. Thank you very much.
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THEVICE-CHAIRMAN (PROF. PJ. KURIEN) : Thank you, Kumari Mayawatiji
for sticking to the time.

Hon. Members, since we have to finish the Session on time for the Central
Hall’sfunction, | will, for the convenience the Members, in advance, tell what isthe
maximum time each Member can take. Shri Sitaram Yechury, you can take maximum
ten minutes.
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SHRI SITARAM YECHURY (West Bengal) : Sir, | rise to join all the hon.
Members of Parliament, the hon. Prime Minister and Leader of the House, the hon.
L eader of the Opposition and the entire country in celebrating the Sixtieth birthday of
Independent India's Parliament.

Asit wasinvoked in some of our cultures, thereisabelief that sixty yearsisthe
completion of “ Shashtipurthi.” “ Shasthipurthi” meansthe beginning of anew life. But
some of these cultures don’t define that as abetter life. It isthe beginning of anew life
and it is incumbent upon all of usin Parliament today to make this into a better life.
Therefore, while | share the sentiments and very justified compliments to the entire
House and the system which the hon. Leader of the Opposition and the hon. Leader of
House have expressed, | think, we must pay sufficient attention in order to create a
better lifein the coming period to. There areleast, four aspects which | want to flag off
today.

But, before saying that, there were many who left us. When they ruled us for
nearly two centuries in a colonia rule and when they left us they thought that this
country would break up. This cannot sustain. Theideaof “India’ cannot work. But, at
the sametime, there were somelike Prime Minister of Britain at that time, Sir Anthony
Eden, said — when our Parliamentary process began — and | wish to quote what he
said. And, | think, we have proven him right in these sixty years. He said, “ Of all the
experiments in Government, which have been attempted since the beginning of time,
| believe that the Indian venture into Parliamentary Government is the most exciting.
Thelndian venture is not a pale imitation of our practice at home, but amagnified and
multiplied reproduction on a scale we have never dreamt of.” And, indeed, during
these six decades, we have consolidated this process, enriched the content, saf eguarded
the idea of “India’ and we are, actualy, in the process of realizing these ideas. But,
having said this, Sir, | think, it is necessary for us to recall the centrality of our
Constitution liesin the sovereignty of the people. This centrality is exercised by those
elected to the legislatures— Parliament or Assemblies— and by making the executive
accountable to the legislature which, in turn, is accountable to the people. Thisis a
Constitutional scheme of things. The efficiency of this mechanism, however, depends,
to alarge extent, on the duration and proper conduct of parliamentary proceedings. On
this core, | am afraid, all of us will have to introspect and accept, on the basis of our
own experience, that some corrective action is required.

During the last two decades the Parliament never sat for more than 100 daysin a
year. The closest was in 1992 with 98 sittings. The 14th Lok Sabha, Sir, was marked
by the least in the Parliament history with 332 sittings with an average of 66 a year.
Worse, 24 per cent of thistime was lost due to disruptions and adjournments. Sir, the
British Parliament, on an average, meets for, at least, 160 days a year. Now, clearly,
unless the Parliament sits for alonger duration, its vigilance over the Government is
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not effective. Thus, the executive' saccountability to thelegidature becomesthe casualty.
This seriously undermines our Constitutional scheme of things and engenders
authoritarian tendencies. This needs to be corrected. And, | would suggest that we
seriously consider, through a Constitutional Amendment, if necessary, making it
mandatory for 100 sittings a year. Sir, 100 sittings in a calendar year should be
Constitutionally mandated. | think, that is necessary as acorrective step for the future.

The second issue isrelating to the role of judiciary, as being both the interpreter
of the Constitution, the law and the custodian of the rights of the citizens. During the
last session, the hon. Law Minister informed usthat 3.2 crores of casesare pending in
the High Courts and the subordinate courts. There are 56,383 cases pending beforethe
Supreme Court. As on December, 2010, there were 3,50,003 under-trial s languishing
injails. The cases have not been decided upon. They have not been proven guilty. But,
they are languishing in jails. As all of us know that justice delayed is justice denied.
The system of delivery of justice thus needs to be urgently beefed up.

Further, recent experience of judicial activism hasblurred the delineation between
thethree organs of democracy. Thejudiciary interpretsthelaw. But, | think, respectfully,
we have to say that it cannot make laws; the legislature alone can do that. The
Constitutional mandateisfor ajudicial review, not for judicial activism. So, this needs
to be corrected.

Thirdly, the maturation of Indian democracy needsto be accompanied by certain
structural changes to enrich this process further.

Consider thefact, Sir, that not oncein our history sincethefirst General Elections
in 1952 — Mr. Keishing is here; we are very proud of the fact that he entered this
House, in the year that the Parliament was born, and | was born in the same year —did
we have a Government that had the command of more than 50 per cent of the votes
cast; never. The closest was the Government of Shri Rajiv Gandhi in 1984 that polled
48.1 per cent. We have never crossed that 50 per cent mark. If democracy istherule of
the majority, don’t we need to fine-tune the system to ensure that there are more people
who vote for a Government in office than who vote against the Parties which are in
Government, in office? Now, thisis a strange anomaly which needs to be corrected,
Sir. We have had Governments at the Centre that ran for five years with only 36 per
cent of the popular vote. Therefore, | think we need to seriously consider the issue of
proportional representation. We can begin by having two adjoining constituencies put
together and with every individual having two votes, one for the Party and one for the
individual, so that the diversity of India does not become a casualty. And then, the
percentage of votes that the Party receives could be presented, according to the pre-
given list, to the Election Commission on the basis of priority. Then, we would have
individual aswell as Party representations, and the Government that would be formed
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would necessarily have to be formed with 50 per cent-plus votes. | think we must
seriously consider this. In fact, the Constituent Assembly had considered it very
seriously. The 1928 Motilal Nehru Commission had recommended thisto be the form
of Government for Indiain future. But, then, it was forgotten. | think the time has
come for us to consider this. It has many other advantages.

| know you arelooking at the clock, Sir. So am |, but there are many other issues
I wish to talk about. Apart from these three pillars, we also have the fourth pillar.

THE VICE-CHAIRMAN (PROF. P. J. KURIEN) : You must conclude now, Mr.
Yechury.

SHRI SITARAM YECHURY : Sir, that fourth pillar is the media. The
responsibility of the media, the Fourth Estate, is also an issue on which, | think for the
future, wewill haveto do certain fine-tuning without encroaching and, most respectfully,
upholding the right to expression, the fundamental right to expression, which is
necessary.

Finally, Sir, | would like to raise thisissue. The hon. Prime Minister is here. We
talk of inclusive growth, but thereality in the last few years has been that we have not
been ableto achievethis. Inthiscontext, | must quote from Dr. Babasaheb Ambedkar’s
final speech that he had made in this very Constituent Assembly — we would meet
this evening in the same hall — when he was presenting the Draft of the Constitution.
Thisiswhat he had said while concluding his speech when he presented the Draft for
the final consideration and approval of the Constituent Assembly. | quote: “On 26th
January 1950, we are going to enter into alife of contradictions. In politics, we have
equality and in social and economic life, we will have inequality. In politics, we will
be recognizing the principle of one man-one vote, one vote-one value; in our social
and economic life, we shall, by reason of our social and economic structure, continue
to deny the principle of one man onevalue. How long shall we continueto livethislife
of contradictions? How shall we continue to deny equality in our social and economic
life? If we continue to deny it for long, we will do so only by putting our political
democracy in peril. We must remove this contradiction at the earliest possible moment,
or else, those who suffer from inequality will blow up the structure of political
democracy which this Assembly has so laboriously built up.” This was said on the
25th of November, 1949.

Sir, the Parliament must enact the necessary laws to heed this warning today. If
this political democracy has to be strengthened for the future, Babasaheb’s warning
must be heeded. Therefore, | would liketo makethisfinal statement. The colour of our
Rajya Sabha is red; the colour of Lok Sabhais green. If the Lok Sabha, by mistake,
shows agreen flag to get alaw passed, we must rise and show our red flag and stop it
intheinterest of our country and in theinterest of our people. Therefore, we must play
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our role, and with this hope that we would do so for the future of India, | take your
leave.

JURHTETRT (1. G.5%. HRI) : & Rram=s fart | ey i, 10 e § Sarer 7 o |
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THE VICE-CHAIRMAN (PROF. PJ. KURIEN): Ravi Shankarji, | really want
that, but the problem is at 5.30, we have an important sitting in the Central Hall. So, at
least, by 4.30 we should finish. ...(Interruptions)...

SHRI RAVI SHANKAR PRASAD: Let usrise aboveall this. ...(Interruptions)...

THE VICE-CHAIRMAN (PROF. PJ. KURIEN): By 4.30 we have to complete
this sitting. As you know, a large number of speakers are there. That is the point.
...(Interruptions)... 43 speakers are there.

it TR AT (STR U< : STHHEET Sff, TIR & I 31T 15 fiFe g 9¢ |
SuzrTeer (. 9t 5. HRE) : TR B T SRR e 7, Afd TR 98 9 T8 okl B

SHRI SUKHENDU SEKHAR ROY (West Bengal): Thank you, Sir. On this
auspicious moment, | am carrying amessage from one of the ten great personalities of
the world, Ms. Mamata Banerjee - a message of best wishes and wellbeing for all
Members of Parliament and millions of our countrymen who have stood for
Parliamentary Democracy in India for a long time. Sir, in our great epic, the
Mahabharata, it is said:

“9 9. 9w I3 9 9 g |
ggr A 4 7 gaf e |7

It means : “That is an Assembly where there are no elder men. Those are not
elders, who do not speak with righteousness.” Whilewe look at the 60 years of journey
of Indian Parliament, wefind asto how significantly thisHouse of Elders has contributed
to make the journey a memorable one. Over the decades it is a journey of freedom
fighters, scholars, leading men and women from different fields that the world of
democracy has witnessed. The Indian nation isimmensely indebted to them and we
bow to them on this auspicious occasion.

Sir, during the past sixty years, the Indian society has undergone a sea change;
thanksto therich contributions made by our people, in general, and the Parliamentarians,
in particular. Shri Atulya Ghosh, a freedom fighter and a Member of the first Lok
Sabha, wrote in his autobiography that despite a significant development in our
socioeconomic arena, there seems to be a kind of people in our country who are
‘hahakarbadi’. They raise a hue and cry on each and every occasion whenever
something happens, notwithstanding its positive impact on our society as awhole. |
am afraid such a political cynicism is going on day by day. However, as a student of
Political Scienceand Law, and as an ardent believer in parliamentary democracy, | am
delighted to see participation of many of those disgruntled outfitsin our polity — who
used to say ‘g smaret et &', and used to burn copies of the Indian Constitution on the
streets or having daydreamsto ‘wreak the Constitution fromwithin’ —is, perhaps, one
of the major achievements of our parliamentary democracy.
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When |, for the first time, entered this majestic building and, particularly in the
Central Hall, | would seein my mind’s eyesthe Bhagat Singh and Battukeshwar Dutta
throwing two bombs consecutively on 8th April 1929, and later found Mr. Asaf Ali
reading a statement in the court on behalf of them. | would only refer only one line
from the text of that statement, made on 6th June, 1929, “We dropped the bomb on the
floor of the Assembly Chamber. Our sole purpose was to make the deaf hear and to
givethe heedlessatimelesswarning”. Those were the days, but no bomb wasrequired
thereafter because our great parliamentarians have always risen to the occasion and
have raised their voice in favour of the suffering Indians during the past sixty years,
which strengthened the very roots of our democracy.

During these sixty years of Indian Parliament, asrightly pointed our by the hon.
Leader of the Opposition, hysteric warmongers thrusted four major wars upon our
country in 1962, 1965, 1971 and 1998, which remained abortive and unsuccessful.
However, terrorist attacks continued in different modesin different parts of the country,
resulting in further loss of lives of innocent people. One such attack was made on the
Parliament House on 13th December, 2001. Our hon. Prime Minister, Dr. Manmohan
Singh, had rightly characterized those terrorists as ‘merchants of death’ who came
from across the border. But, the Indian nation has withstood the shock and trauma of
such cowardice, inhumane and barbaric attemptsto denigrate and belittle our democratic
functioning.

Sir, with the nomination of afew great personalities from theworld of sportsand
film, a question is now being raised as to whether such presidential nominations are
befitting to Rajya Sabha. Having keen interest in history, when | ook back, | find that
even in 1952, when an actor, Prithviraj Kapoor of famous Prithvi Thestre, and a great
poet, Maithili Sharan Gupta, were nominated, someone in this House sarcastically
remarked that the Rajya Sabha shall from now onwards witness dramas and listen
poetries. Reacting to that the ‘Movie Mughal’ Prithvirajji said, “We may be flying to
the skies but our contact with the earth must never be lost. If we read too much of
economic and politics, our contact with the earth begin to disappear, our soul gets
parched and dried up. It is from that drying up of the soul that our politician friends
have to be guarded and saved. And, it isfor that purpose that the nominated Members
are here” Similarly, Shri Maithili Sharan Guptaji said, “When the Britishers were
here and when the Sword of Damocles was hanging over the people, there were
revolutionarieslike Maithili Sharan Gupta, who had courageto write‘ Bharat Bharati’.
So, those who could dare then would certainly brook no bosses today. They will bow
before reason and love and nothing else.”

Shri Maithlisharan Guptawasthe only Parliamentarian who always spokein this
House in verse and his poetic rendering is, perhaps, still being reverberated in the
corridors of this huge structure.
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Sir, as the talest temple of our Parliamentary Democracy, this august House
reflectsthe federal ethosof our polity and, at times, risesto the occasion in safeguarding
our federal structure in the right earnest, cutting across party affiliations, as has been
witnessed very recently by the entire world.

Sir, at this remarkable moment of my life, | cannot but mention the only feeling
which is being generated in my mind as a fresher that we are, perhaps, required to
concentrate more and more on raising high standards of behaviour through greater
appreciation and application of Parliamentary rulesand proceduresto sustain the public
trust reposed in us by the people of thiscountry, asotherwise, | am afraid, amomentum
may gather inthe near future over the demand for Right to Recall or Reject, asisbeing
propagated now by some agent provocaters. Such a situation may give rebirth to the
demand for plebicite or Refrendum or aright to secede from the Union, asit happened
in the USA during the Presidentship of Abraham Lincoln.

Sir, we are not living in city Stateslike Rome, Sparta, Athens or Troy of Ancient
Greece, not to speak of the primitive society when life of the people was solitary,
nasty, poor, brutish and short, when the human society was engaged in aperpetual war.
Itisamatter of great pridethat we areliving in thelargest democracy of theworld, the
Indian Federation. On this solemn occasion, | et ustake pledge to work together against
the concentration of power, be it social, political or economic, and redeem all our
resources for common cause for the people living even at the remotest corners of
India. On this glorious occasion, let us once again render our unified voice in the
words of Gurudev Rabindranath Tagore— O AMAR DESHER MAATI, TOMAR PARE
THEKAI MATHA (Oh, my motherland, we bow to you.) Thank you.

IuwraTeIE (U @S FRI) - 5 AT Mg | oy o g9 e 2
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A I g H, I S H U 51, 59§69 9 & 8 AR AR Tell H I8 98 o o,
‘who after Nehru’ ? i T $fId gigsiidl BIo! 8199 & el W [daR 3R 989 &l 4R]
R dTel T &, St T8 =Iyor off féb STareR offet ot & d18 I8 <91 faer s SR g1
<2 | e o STgHt | elfersT aRRerforal = sl it el 4aT fevan ofik &9 2l Sff 1 9Ra-
UL gg & a8 SeeEle § SHS! g3 WIS &1 f¥ara Feil MS! H H ol 3R Udh
AFER e D a1 el I8 38 F 896! A1 (har | ST Jamiie 9g g3 | 9Rd
T 37 9t STl g8 WRES B SNl B Ul ®I a1fud far | Brezhnev & |8ART |
ferge™ # dARIde & oAl S B el 3R WRA-UIhIT & 41 § o 819 3§ Fsikd b1
U, S BAR <% H 37T | fR 989 Y5 81 78, ARSI Sff I8 7el, $9 <2 Bl Igcd DI B2
ST STERT e 59 < Bl yer HA 1 | ve turmoil BT ReIfer gr <91 7 a7 g% 8k SR
HRA & 8-9 1541 § iU Ut g3 TRE BR T8, IR B AN a9 T | SR01 & Ua wad
TS 1T ALY H 4l STIgE AWIEd & AJcd H SIGHG P! Ugell AXPR 1 AR 1967 &
e, S I I A S U] da@d g, [ A AU I 17 | &1 31 Tl | <Afeh qrat
Il H Y IR WRBR G, S SITh ST, I AN ASAT B S8 9gd Sfedl &
T, JAFCAR, 1967 H | ST §IAT 0 < DI IS IR A AT BT Feoll 81 AT AR
BIR UICT &b 3R Qe HaTel AT, S 1969 H Uy BT U WTell g3l | I A1 &F forg
B UTST Bl 37U SHNGAR BT I HRAT AT| TP DI 4o H Ig9d A RFSidhe & IRfedR
o™ dsitg Y€1 B B el 7 Ul SRR I fhar | gere w31 s $faxkt St &
SHIGAR, 47 SATSia M S, $© Al § BR Y | ST 71T 7 72 70 81 3§ Hofla YT
e BT AHIE qIRgdt fRar| s didl fiR drEe, S wed & |wfa gam axd 9,
Il el wRam )11 @l 991 & HR VSl AI8d AR 5T A1 & [9mafa 3 AR
|TEd, SF1 S-AT9 81 1Y | T T4 5 B Iqoifiad Yoard 9Rd & dllddd 4 gs IR
TR U8 & SHIGAR &1 gat yem w3 ¥ g W | $B 37 a5 B g% 8 4 o ey
e e B, AT B YR & 19 F are BT | ST gl ’ISeufl &l a7 57 dran,
R \red @1 firel ol e Iomify & Sux siwch 7l o1 gedva wenfud &1 | &1 a9
" I ST Bl 4 g8 3R § SH1 @1 el €| Ve a1 ge1 g8 WIRd 3iR i
& 9 | FemE, RTH Sy T gl IR §aTg 3fg ¥ ofdR MUl Had dd bddl
ST oY, ST Ml Tl 9 iR YA Bl U ST # fAsTe) Ul Wad a% o E |
el faeell BT TS TR VA AT AT S QRT FEgRAT 311 1| qR <97 Y ISPl TR Seb
fFrRIioT 81 1| WfhT g Aebe fhR 31T | S g & A & HUR SeABIEIS Bl dle o
ST RIATE ATferepT WHR B iR I61 FA1d & G 81 77 | ITd! [l aRe &1 & T8
e | ot & Mo g aRad= & 7R 89 ot | ot Sa! ga1d H, 39 9% H Aol
SN BRAT UST | IR AARTT g, AN DI SATATRT BT TS, S-G9 HE, WX O} AS Dl ,
Al BT AT | ST Il | Al 39 RAT W 9 39 < 7 Pig, U R Albad= Bl T
T RR & I 39 <97 H gR1 SR ST UIe] @l TRGR 3 | #X e &l 7 I8 ¥ &
9 2 A I HUR BIY TR | 3791 e Rl 90 <0 F & b YR @l 60 & HUR 8l
Bl Y81 & | IRl & FRaMe ARPR Bl &, e dl U8RaR Bl & | cfdsT T8vaR & HUR
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&1 SATHHT b W HARIDAT B GERI ORE Bl & | H VA1 7 § O 89 Ss & agd AR
e Are R, 37Ul AR A1l Bl R PR, AU HNA &% AT HUR Fed el ST I8
g1 3 gRRART BT opfl 89 TR A, i § ITR 49T aRfwell Bl AWR o1 3R S &R
H 31 91 "¢ g2 1 1977 W I1 GSAT g% 3R U d19 1984-85 W HRA & UG HAI B
I R H BT 81 g | H AU STal | S o7 b QX EORAIS A I 8l Bl Fel g9
Aidhe 2, ST g B, Sl 8RR [ 3R WRaERI @1 fewd & fofg @<l off, a8 & 99!
gl Bl el O | SH FHY AR Sff IR geer & gl o | H I 1) HEl b Sl
ReTd §, d B HeTd © | S'i Pl [awrell | 89 Hel b gag 4 9o IS MR A% A1 Aferg |
9 &7 4 991 <@ k2 € [ A g RER] 1, Teb TRR B AR &1 PUS B, ITh! JChR
gfer W R8T ¥ | g WA g € 49§ e US| el <Wa] Yo dTel |

IuTEIE (U NS $RIA) : e (g Sff, I die $1 <89 @A 81 1§ | 3
conclude HIfST|

7t wie e 89 @ R died & o a1 T @l amnistes Qe e, Rl HRa
T g1 X2, Wifh 3ot g9 14 € o WIRa Qe a1 gorl 2

IuqHTeTET (U @51, HREA) : 3MUF Fre FT <IeH WA 81 1| Please conclude.

it wire R safag § favam @xar € 6 9Ra &1 d¥e 9aqol 9Ra @1 ge,
AT Tebell MR MY Yol 1 g1 & | I8 g =11 Jofga 81N o 31 ared faii # &4
FHof HRT & SH I PI, TAPI B8R GRET o &4 €RIBR & WU H [T, TAR SH FAA
I fSTIep] TR YR 7 §HD! (A1, THI BT Uebdl QG §Y, 39 < P aAlba bl Holgd
R | $81 Teal P AT IgI-agd IS |

THE VICE-CHAIRMAN (PROF. PJ. KURIEN): Now, Shri Tiruchi Siva. You
can take a maximum of nine minutes.

SHRI TIRUCHI SIVA (Tamil Nadu): | assure you, Sir, the bell won't ring.

Mr. Vice-Chairman, Sir, | riseto join in the discussion, initiated by the hon. Prime
Minister and the hon. Leader of Opposition to commemorate the 60th Anniversary of the
Parliament, not only on my behalf but also on behalf of my Party to which | have the honor
to belong to, the DMK, and its leader, Dr. Kalaignar Karunanidhi, who has cherished the
values of the Parliamentary democracy of having an unbeaten innings, crossing more than
halfa-century in the Tamil Nadu Legislature, upholding the principles of the democracy.

Sir, democracy, by itself, means tolerance. Listening to the extreme criticismis
the foremost quality of democracy. Sir, this forum is meant for that. We debate, we
discuss, we deliberate and we decide on a consensus. Sir, our leader, in the Assembly,
has patiently listened to the Opposition’s views of extreme criticism, and we are very
happy to work in that Party under his leadership.

Sir, my party opened its account in the Lok Sabha in the year 1957 with two
representatives. Intheyear 1962, in thisaugust House, our great founder |eader, whom
my senior colleague, Shri Mohan Singh, al'so mentioned, Dr. C.N. Annadurai, fondly
and preferable called as ‘Anna’, was in this House and he contributed valuable
deliberations, which areinthe annalsof history. Sir, intheyear 1962, when the Chinese
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aggression took place and when the country proclaimed an Emergency, he spoke on
the Resolution. In that Resolution, he said very clearly, “We shall all march with one
face, wedded to one principle with one aim, to safeguard the country from the
aggressors.” He also asked the Government to enter the name of DMK inthe Roll-Call
of Honour for the safety, for the dignity and for the future of this country. Sir, we stem
from the Justice Party, which spread the ideals of equality and equal rightsto all. Sir,
one Mr. Andre Malaraux, a French intellectual once met Chief Mao and asked him
about the impact of the French Revolution on the world. Mao famously replied, “Itis
too early to say anything about the impact of French Revolution on the world.” And
when Mao said that, it was 150 years after the French Revolution. Sir, 60 years ago,
when this Parliament first met, sceptics had a field day. Their conventional wisdom
was that India did not have the political, the social and the educational resources to
successfully maintain and continue a parliamentary democracy based on the basis of
universal adult franchise. But, Sir, our founding fathers of this Constitution and our
leaders were relentlessly pursuing to institute a representative institution and they
succeeded. History has proved, very clearly, that the pessimists are wrong. The
Parliament has established itself as a most important institution of democracy in the
country. Sir, wearevery happy that electionsare still based on universal adult franchise
and the Indian democracy, apart from all other things, isafunctional one. Sir, over the
last sixty years, the democratic process has touched the lives of millions of people.
Many of these people, before they felt the impact of democracy, were not even aware
of their own rights and the enormous power that their voteswere carrying. Democracy
empowered millions of poor and illiterate Indians who used their ballots to send their
representativesto the Parliament. Sir, in the early days of our democracy, Members of
the elite offered themsel ves as candidatesin the el ections and sought the support of the
ordinary peoplewho lived in thevillages. The ' growing sense of empowerment’ meant
that ordinary people wanted one of their own to represent them in the Parliament. Sir,
theinherent right of people to participate in the governance of the country stemsfrom
Article 21 (3) of the Universal Declaration of Human Rights, which provides that the
will of the people shall be the basis of the authority of the Government. The smooth
and periodic transfer of power is avery essential thing of a successful parliamentary
democratic system. Sir, our constitutional framework has al so resulted in the economic
progress and the social emancipation of thissociety. Sir, if welook around the nations,
which are near to us, we can be proud of our resilient - living Constitution, which has
proved itself and which has stood over time to changing circumstances, needs and
requirements. Indeed, our Constitution has proved itself to beamodel for Constitutions
of other countries.

Sir, | would like to quote Dr. Babasaheb Ambedkar. He said, “As experience
proves, rights are protected not by law but by socia and moral conscience of the
society. If social conscience is such that it is prepared to recognise the rights which



Discussion on the Sxty [13 MAY, 2012] Years Journey.... 21

law proposes to enact, rightswill be safe and secure. But if the fundamental rights are
opposed by the community, no law, no Parliament, no Judiciary can guaranteethemin
the real sense of the word.” Hence, it is the people of the country who are paramount
and sovereign. They are the determining factor that ensures that the social fabric of
this country remains intact.

Sir, as far as our House is concerned, for the last sixty years, Rajya Sabha has
maintained checks and balances on Lok Sabhaand vice versa. It isthisfraternal bond
and mutual respect shared by both the Houses that is reflective in the laws passed by
the Indian Parliament, the laws that have withstood the test of time.

Sir, when Km. Mayawati spoke, she said that political interests overtake the
people’'sinterest. Sir, while we agree to that, sheisnot here, | would like to point out
asto what actually is the reason and what the experience has taught us. The lesson is
that it isimperative for the leadership to ensure that politicians avoid exploiting the
system and the people. So, it does not come from elsewhere. Often, the rule-makers
becomethe rule-breakers. It should not happen. And, we have someresponsibilitiesto
fulfil in the coming days. We are proud of our rich past heritage, how the Parliament
has evolved, and the contribution it has given to the world at large. At the same time,
Sir, we have someresponsibilities. Sir, Dr. Shanker Dayal Sharma, in December, 1996,
said, “Our Parliament isapre-eminent institution of our polity. Members of Parliament
are the true representatives of the people, and it is the peopl€e’s interest which they
articulate in the context of a larger and broader national vision.” | think, thisis the
reply to the apprehension which Km. Mayawati expressed.

Sir, | would like to proudly mention here a couple of developments which have
happened in our Parliament all theseyears. These developmentsare of positive nature,
that is, introduction of Committee system and the televising of parliamentary
proceedings. Sir, the introduction of Standing Committees has improved the
parliamentary scrutiny of the Union Budget and the Bills that are introduced in the
Parliament, so also the televising of the proceedings of the Parliament has lifted the
veil on the Parliament and has brought it closer to the people. People are able to watch
the Parliament in its true colours and watch their elected representatives how they
perform. | should also say that it has improved the performance of the Members of
Parliament, for they are well aware that they are being watched; what they are doing
and what they are saying is being watched. Sir, | think, thisis an improvement. We
have to accept that. Earlier, it was not so. But now, it is so.

In 1950, the motto was, “ Simple living and high thinking.” We have to keep that
in our mind. Sir, other issues are: public concern over the fall in ethical standards, the
abysmal attendance in the Parliament and the dysfunction of the Parliament due to
disruptions. These are the concerns of the people which we have to address. At the
same time, the Government, the Parliament and the nation have some challenges to
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confront which are in the form of poverty, corruption, backwardness and along with
that, communalism and terrorism.

Sir, there is vast gap arising between the people and the Parliament, not only
here, evenin U.K. | make use of thisgood opportunity to say that the House of Commons
has established a Parliamentary Committee which will reach to the people.

Sir, | would liketo conclude with the quotation of Pandit Jawaharlal Nehru which
he made in 1955. He said, “Members of Parliament are not only Members of this or
that particular areaof India, but each Member of Parliament isaMember for Indiaand
represents India.” Sir, our Parliament has turned 60. It is neither tired nor retired.
Thank you, Sir.

THE VICE-CHAIRMAN (PROF. PJ. KURIEN) : Now, Shri Tarig Anwar; take
maxi mum nine minutes.

SHRI TARIQ ANWAR (Maharashtra): Sir, | will try to finish before that.

SUFHIIRT FEICY, A Ul Al H ATUP] gudTe <dl g (b AT & 39 YRIsTRE iR
HeaQul fawe o= oMU+ q3 O Fel Bl HidT &A1 | g w53 7eied, fque & a1 ofR S9d
1T T TAT & 18T 7 39T b 59 Uaeie T I8t o= S ura= <t &, § ot St
WG 37T STTYHT SISl §Y AU & a1 Hel dredl &

SUHHTEIE HE I, B T4 60 99 X U & | 7 60 a8l & ol AHR H < b AR
T AR AT oS SR &9 Aherarydd ST A1 fha, oifdh TSl & 9 fawR W
B AU S gdSl B AR W AR W ST WAl QA 1 T8l qe anfey, et
IRIR® B8 BT TRT YT fHaT 8 | SUFITEIe] HEIed, 519 39 <97 & AfAe &1 a1 81 I&!
off, A1 987 WX AFN @t I8 gRon oY fF TS 89 Ud A% Aldbdiad 9 TEl a9 urd |
IHP! IoTg I 9adTs off <al ot fh gR <91 9§ RIS 7, FReRaT 2, Igemmard) el 8, oie-
3T AR, STET-3TeT fARTEY, STCI-3TeliT WINT iR &3arg & | 9 9 9ol ®I U e
THT PR AMDH DI AGRAT BT T agd Gf¥epel AT | I FHY AN Bl Ie1 S#Ig o b
WS A drel {1 § ARG llbe= B & T8l BR UrQwn | «ifps @ 7 wifad fean fo
STD! I8 RN Terd ol STl & AFAM Teld AT | AT BHART < Yeb HHG I ATl
<o & 7E, afew g &1 Tad g1 NG 9 | THT & AR T Ahds B
HOIgd BR BT DM BT 3R BISA-U-HST AHT W EH WRT SR BT B T | <1
foreg &1 feaman o o= M Sl & Fras[e 89R ¥ B ST, BHR < & AARR 1
Qs Dl A T H Blg HRR 6l BIS! | < & AN 7 U RHERT @1 Fais de!
S T | ST A AT, Sfd W Q¥ B ST 7 [T b aee) gpad o av
AT Ul BT SR A S ST A HM el 81 R8T &, O b (8l Dbl &AM el 9T Il 8T &,
Al ST ArbdiD dIl BIT 8, I I Al BT Wl y&eie fHA1 iR GHI-[HT TR A< Bl
uRec Y 2T | aga &1 enfayel S 3 BHR < H $ IR GA1 PT daeld gl | oAl 31Tt
39 Hi W, STEl gHN] SyfEril XE1 €, g8l &9 ANl I faweivor HR @ Wt siavadd €,
SORYF R P W) IeHhdT & fb 39 60 ATl § B8l g9 BT X iR foba ore &9
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3T 3T aTel el # ST R HR Al &, 81 WA SATda= & U= & Wy H S
& f&dll @1 feperr e v SiR g & SR gH 3 WOMTel! &1 a1 791 BR BT BT
fopar &1

IYAYTETET HEISY, S ATDdiD AaReAT H gHRT Sl I d81 SUAfY V8] 8, 98 I8
g o 1 AT & dferd iR I8 AT §, 39 IS UUTTell 9 SHdT AITaRiIhR 0T HRT Bl
B fhaT & 3R 39 AT FI=RAT = HIST & BHOIN a9 & Al Bl I § YRNGRT S &l
1Y foar T 1

S WA BH T8 Al el Y ANy 3R HETTHT AT BT i HA o, S a1 Bl
JTST B AT HRAT BT, T Seiv daT o, “ 37 g ft BIs el ol ©, S 98y gHen
9 914 BT &I G AT b S FATST 67 Ha9 3ifedq &afad §, S IR SHGT Rl 3N 81
AT B, 39 I BT S I PR 1 Bls DI AT BIs a1 g1 A8 | § 7= g b
3 aTel AT H B9 9 d1dl Bl 3y ATE & |

3l 5 91T BT FET 1 fF B IR &A1 A8l Fad & 9T BT GgUAN Te! AT iR
T 60 Tell | T 30% THT 89 oflTi ° e fhaT | 989 B b 910, Idi B+ b dolll
B S AT B W A Tl B D DI Bl AR ST WG IRERT &, 1 I 8¢
PR BT BR DBl TAR (AT | Saegerell & b SR &H U1 HHTT AReAT Bl HOTGA DRl
=Ed T, A ofd Wt BIS are-faare 8 swrar {6 a1d &1 fR1g -1 81 d1 96T # 99 W) 98
BIFI =11ET, =l B ARy, I+ &4 fpsl wel fspd wR uge Al ¢ |

ST, Iolg O91E Sft, S 4R <91 $ Y Ieeufy O, S8l 99 & Gl &k aR § Uh
aid Fel ol R § ®le =1 aredr g1 S Fel, “If the people who are elected are
capable and men of character and integrity, they would be able to make the best even
of adefective Constitution. If they arelacking in this, the Constitution cannot help the
country. After all, the Constitution islike amachine, isalifelessthing. It acquireslife
because of men who control it and operate it. India needs today nothing more than a
set of honest men who will have the interest of the country before them”. ¥ tfeert 1.
Il TTE St @ €, o I dfdem™ & IR # ol I & ot |

TS EAR AT &g AT €1 YeraR, STIRIENEGRv, JATddmars, SUdE, TRerdre
3R qam™ Ul <1l & feTy 89 @R &1 U SUR &R @18y fob S Rl ave 4 i
S b | 9 THM TS Dbl ESHAT ST 987 AP &, dle Dblg 4l §pAd 81 AT DIy Al
RISHI® T 81| 3R 9 < ¥ Aldba~=l ®l Ho/gd XGHT 8, A1 AR oY I8 371aeda & o
S IS0l Bl g4 il 7 el bR A bt BT BH B, Mih THRT HHLY SATha~=1 Holgd
Bl 9P | IFET A= § SUATE & (17, TRTEf R0 & oI srerar 39 a)g &f foeedt oY o
¥ T ®1S w9 E 7, 39 919 BT A9 S G BT IavhdT 8 |

IR Dr. Allamalgbal 7 ¥ gt Hid & foly I8 IR FET o ¢

q IEM & XA § B o,

W A T SR W E

Il 5% b SRl Sk A 11

9 IR b A1 H U AT I FRAT g | g |
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it Hvrer fopaeT (NS AT WX, 3T UIfeliTHe @Y AU & 60 AT &
IUAT H B AN ERP STI=il 791 I8 2 | 39 60 ATeil § < & 31<¥ Parliamentary form
of democracy &=ft Treft iR T2 & A 7 ST NS, FIT TR 3MTE, ST AT
B & o7 BN wiferamie 3 e A & fhar srrar SHH #dl B4 I8, sHd R | ot ==t
B =12

39 60 ATl H Ugel 50 URNC ATel BT Sl GAY T, 98 FHHI-fEd F9T a1 iR qravt
P ST 30 TS §, SR <9 P A AR TR, R e M1 A1ET o1, S AT
T2 B 1fT, 9 AR WERATY M} ST €8 | The problems were related to poverty and
backwardness, inequality in distribution of wealth, 3 9=} Ui 91 & <X 31 | I
¥ 80 wR¥e fafesi S €, 3 waw e €1 379 Scheduled Castes, Scheduled Tribes3ik
poor sections AT working class & &1 € | W&l A1 H 32 & YSMAFRG e &I Sl g
g 3R S parliamentary form of decocracy €, $79 @ T @gd g% & | Parliamentary
form of democracy ¥ 7 sections &1 welfare <= @1 wifaferad &l €1 I8 a1 <9 BI
RATERYT ST, 80 URUE STl & A ¥ & | $9eh 60 el Sl QX §Y, S 4 fUsed 30 Arall
# 3 Ui Ia-t E1 off, fTai Uieet=T next 30 ATeil § <1 & A o7 Y8t & | Al ik
TR socia justice, health care, election problem ¥ <21 & |+ a1g € | arfl Ta 3k 0
Ufeer regarding federal system ¥t 8| S9d 9N # ¥e THCH F A9 § gfaem 71 Good
quality of governance, Sil SR&R T & foIT, T2 Fa™ & oy *1fd e €, S9d ar
H 3 SHAT & 79 H, died & A9 H question mark arise 81 Y87 g8 | 39 AR Al &1
FHET B & [T &H AN BT ARPR P 60 ATl TR 81 P 9 IJGAR W UIAIATHE H 377
IR ¥ foar-famet o= anful

T, 3Ad 91§ < & AHA 999 g1 problems unemployment, corruption and
absence of good governance @t € | A 9 Aot 31TST 39 <97 & AT 31X TIfermie & |arA
prevailing €| 39 IR § 39 W H =4l g1 @12y, whether the present parliamentary
form of democracy isableto solve the problems of country. This should be scrutinised
and examined and it should be discussed vividly. <21 & HH+ 314 St |9 main organs
€, 7 electoral process, administrative system, judicial system 37X legislative system
parliamentary system € | The people who are sitting over there form the fourth pillar
of the democracy. % R # W= @12y, Rifds SHBHAT & A S 4 TS systems &,
7 gl systems 9 5=l @1 o AN & 1Y integration e & A1 99 el § | G-
AR Bl e e & oy AR-$-aRT wfedi &1 apply fbar < ve1 8, f5ad gerd sa
g<x parliamentary form of democracy % IR # grassroot & @i & &9 total
parliamentary system of democracy, administration, judiciary 3R AFIRIE =R & IR
H &Y 9o D! Uferamie Fefet I8t 2

dIfer, 39 uiferamic # &9 @Ml 7 e faT W 781 g1 8rm 6 uifoamid) Riew an
TaeHe AT JRETRT AT TSHAFREIA + 3781 &M faT & | &4 U fas ¥l I8 3718 oI ‘ good
governance fEde a1 e pee # A &I T2 frefdl ¥ 39F Ferd 39 S9al & AT 4,
St wiferds &, uiferamic & Aiferd 8, IReR &1 Hifeid 8, SISTR) &1 #1ferd 8, Ud Uee o7
& fa&5 whether this system is good, whether this systemisfit and whether thissystem is
completeto give good governance to the common peopl e of this country. 3 S=dT, ST
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Tdl-fordt el 8, S Aot Rep S ®, S ShTe | e ®, S @a-afes § e aRa
T, B AN & IR F 3R 39 Rived & IR § ge=fe= o I8 § | s9fery, 59 Rived & 3w
J TA B AAIHAT ©, AT(h SHBT ITH I DI ST DI et TP | 37 <9 H S 917 &,
IHHT FHAEN G & foIg 39 UIferIdie &1 $8 IR Harer a1y, offe urferamic 4
g5 ¥ fawdl R &1 FHIEM 31T & | S T & ART, Sl SeR dSd 8, S dART urferamie
B A1 B, TfAFE B fSIe TS TP &I, UIferdmie &1 AT B, ST MR F8q«
B BT HH TANT T8 HRd 8 | FoId Fert I8 S mental disintegration of the voters,
intellectual mass and society ¥, a8 ¥0S AR <9 H Ud U1 AR UaT &) el 8, oad
FoId 3R &H AT I 9l & o 89 o1 3re €, o VAT diei ) Y 9! U sl o &
ARG €, I AGPT ToAd 9ard & | R gIferamie &1 8% e fihe gl 87 w1 AfHsd &1
B HA B 21 87 R uiferaig! Rived &1 i TSGR &, 98 <91 &1 S 9ol
F fog & e 87 oFR 3o A 71 2, @ I 1 ¥ TR TS 8 A B ATATeT BNl
g, @ e a1 87 W e 9 S S g, S9d 9N | =4l g8 91fey iR S e TE €,
IAd IR | A Tl B FIRT | IS <9 @ 80 Uirerd S9dT WR$GR & Raanw, Ried &
Rael 3R AR =raven & Raams &1 Mentally, they are against the system. These
things should be sorted out by ahigh level discussion or by ahigh forum to keep peace
in this country and maintain integration of this country. Thank you.

DR. V. MAITREYAN (Tamil Nadu) : Thank you, Sir. The time target for meis
siX minutes, six minutes to undertake 60 years' journey of Indian Parliament. Pandit
Jawaharlal Nehru once said, To watch history is good but, to be part of history is
something better.

Asl| stand before you on this historic and momentous occasion, | remember with
gratitude my Party supremo, Dr. Puratchi Thalaivi, who gave me this opprtunity to be
here today.

Bharatvarsha, the ancient name of modern day India, still arouses the feeling of
the glory, the prosperity, rich cultural treasure, exalted spiritual, literary and socia
traditions, sound and healthy civilisation and what not. It was not that Bharatvarsha
was only materially rich rather it was par excellence, developed, prosperous and rich
inevery walk of life. Even foreign scholars and historians being enticed and enchanted
by our prosperity have showered bountiful and lavish praises on our cultural legacy
and heritage. | would like to quote here afew of them.

Mark Twain said, “Indiaisthe cradle of the human race, the birthplace of human
speech, mother of history, grandmother of legend, and the great grandmother of tradition.
Our most valuable and most instructive materials in the history of man are treasured
upinlindiaonly”.

French scholar, Romain Rolland, remarked: “If there is one place on the face of
Earth where all the dreams of living men have found a home from the very earliest
days when man began the dream of existence, itisIndia’.

Swami Vivekanandaon hisreturn from the tour of the western countries said, “I
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loved my motherland dearly before | went to America and England. After my return,
every particle of dust of thisland seems to be sacred to me”.

‘Vasudhaiva K utumbakam’, universal and axiomatic human qualitiesand values
of Kshama, Daya, Tapa and Tyag were all the gospels taught by our great ancestors
and forefathers which differentiate human beings from animals.

It is this rich and glorious past which distinguishes us from the rest and make
Indiathe largest and the most successful democracy in the world and the epitome of
democracy — the Indian Parliament is today celebrating its 60th Anniversary.

The AIADMK was founded by the late legendary M GR whose statue adores the
lobby of Rajya Sabha. Theillustrious son of Tamil Nadu Perariagnar Annaistheguiding
spirit of our party. The AIADMK has the name ‘ Anna’ appended to the party’s name.
AndAnna s statue decorates the lobby of Lok Sabha. Perariagnar Annawas aMember
of thisaugust House of Rajya Sabhafrom 1962-1967. My party supremo, Dr. Puratchi
Thalaivi, was also a Member of this august House of Rajya Sabha from 1984-1989.
Both Perariagnar Anna and Dr.Puratchi Thalaivi after their stint in the Rgjya Sabha
went on to become Chief Ministers of Tamil Nadu. It is a sweet coincidence that the
division number of both of them in the Rajya Sabhawas 185.

AsaParliamentarian, Annadisplayed his deep knowledge on variousissues with
his skilful presentation of facts and arguments. From price rise to drinking water
shortage, from Kashmir problem to non-alignment, Annaspoke on variousissueswith
conviction and brilliance. While Anna electrified the entire nation with his maiden
speech in 1962, the theme of Dr. Puratchi Thalaivi’s maiden speech on 23rd April,
1984, was dedicated to the subject of electricity.

Being mass leaders from aregional party, both Anna and Madam fought in this
House several times on the rights and aspirations of the State. What Anna spoke in
December, 1963, was quoted by Dr. Puratchi Thalaivi in her maiden speech in April,
1984, that is, 21 years later and | am quoting today what Dr. Puratchi Thalaivi quoted
in 1984, that is, 28 years later:

“The working of the federal structure all these years has created a sense of
frustration in the minds of the States. The State are fast becoming dole-getting
corporations. They feel that they are relegated to the background and thereisthe very
natural instinct in them that they should be given more power”.

Between 1963 and 1984 and 2012 the situation has not changed a bit.

Inthisregard, | would like to draw the attention of thisHouseto Dr. Ambedkar’s
observation in the Constituent Assembly which clarifies the powers of States: “The
Constitution is a Federal Constitution in as much as it establishes a dual polity. The
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Union is not aleague of States, united in aloose relationships, nor are the States the
agencies of the Union, deriving powers from it. Both the Union and the States are
created by the Constitution, both derive their respective authority from the Congtitution”.

[1.00PM ]

Of late, there has been atendency and systematic effort to undermine the concept
of federalism. It ishigh timethat aswe compl ete 60 years of Parliamentary democracy,
Rajya Sabha, being the Council of States, should undertake a seriousrel ook on Centre-
State relationship and cooperative federalism.

As aMember of Parliament, | have been a witness to three important pieces of
legidlation of far reaching consequence: One, POTA, which was passed in the Joint
Session of both the Houses of Parliament; two, the Women's Reservation Bill — passed
in the Rajya Sabha but still lingering in the Lok Sabha, and three, the Lokpal Bill —
passed in the Lok Sabha but had a dramatic turn in the Rajya Sabha.

There is no denying the fact that we have made progress and our country is
considered as a fast emerging superpower in the world. Our scientists have redly
made us proud. Technically capable manpower, particularly, in the IT sector, have
made their presence felt all over the world. Green and White Revolution no doubt has
played avital role in our advancement.

But there are certain areas where a lot needs to be done, like education, health,
agriculture, environment, etc.

The Rajya Sabha, also known as Council of States, as part of Parliament, is
essentially an assembly to discuss, debate, reflect and articulate the aspirations and
problems of the people and seek their redressal in an amicable manner through the
Government. However, it has been experienced that Members, particularly, those
belonging to smaller parties and nominated ones, do not get enough time and opportunity
to raise the voice of the people in the House owing to paucity of time, which, to my
mind, somehow defeats the very purpose for which the Parliament was created. The
desire of the Members to give vent to the people’s interest and aspirations thus gets
suppressed and this exercise quite often leads to acrimonious exchanges between the
Chair and the Members. |, therefore, on this pious occasion, would like to raise this
issue so as to evolve such a mechanism which facilitates Members get enough
opportunitiesto speak out their mind in afree and open manner without the fear of the
Chairperson ringing bells to remind them to wrap up their speeches.

Sir, | urge upon the House and through this august House to the entire country
that on this solemn and auspicious occasion, let usresolve, let us pledge to redeem the
lost glory to undo the damages done to our rich cultural heritage and let us once again
stand united to make our country that advanced, that prosperous, that rich and that
Golden Sparrow which it used to be in the past.
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THE VICE-CHAIRMAN (PROF. PJ. KURIEN) : Hon. Members, it has been
decided that there will be no lunch break today. But lunch has been arranged in Room
No. 70 by the Ministry of Parliamentary Affairs. Members can go for lunch one by
one. Now Shri Devender Goud.

SHRI DEVENDER GOUD T. (Andhra Pradesh) : Sir, | deem it a privilege and
honour to be a part of this momentous occasion which witnesses 60 years journey of
the Indian Parliament. | am proud to be a part of this notable journey which started
exactly on this very day 60 years ago. And, | am grateful to you for giving me this
opportunity to speak on this historic occasion. | feel fortunate enough to sit with Shri
Rishang Keishing, a distinguished Member of this august House and Member of the
First and Third Lok Sabhas.

At the outset, | bow my head with all humility and salute all those patriots, guided
by the Father of the Nation, who fought relentlessly and tirelessly against the colonial
oppression and suppression and without whom we would not have got I ndependence,
would not have written the Constitution and would not have been celebrating this
occasion, the Sixtieth Anniversary of Parliament of India

The objectives of the Constitution are laudable. This becomes clear if one looks
at the Preamble of the Constitution which clearly states that we have to secure to all
our citizens Social, Political and Economic Justice, Liberty of Thought and Expression,
Equality of Statusand Opportunity and Fraternity. We haveto introspect ourselves and
ask our hearts and souls whether we have been able to fulfil these valuable objectives
of our founding fathers. | would say, abig ‘No.’

Many people say that 65 years in the history of anation is not along journey. |
beg to differ with them. Sir, 65 years is a reasonable journey in the history of any
nation and these 65 years are sufficient to achieve the basic goals of any nation. But,
unfortunately, we are still struggling with universalisation of elementary education
and havefailed to provide basic health facilitiesto the poor and downtrodden. Thereis
mal nourishment among the poor. Thereisgender disparity. The mortality and morbidity
rates are very high. There are regional disparities. Thereis growing discrimination on
thebasisof caste, colour and creed. Poor are becoming poorer and wealth isconcentrated
inahandful of people. The S.C.s, the S.T.s, OBCs, minorities and other poorer sections
of the people are denied of their due and legitimate share. Thisisavery, very dangerous
trend. The gap between “Shining India’ and “Suffering India’ is growing up. The
Government is talking about inclusive growth and saying that it is for Aam Aadmi.
Where havethese gone? Thisisnot what Dr. Ambedkar had dreamt of, and it isagainst
the spirit of the Constitution. So, we have to resolve, at least, now that we would,
henceforth, work tirelessly to bridge the gaps.

Our Constitutional-makers had clearly demarcated powers and responsibilities
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intheform of federal structure. But, in spite of this, there is concentration of power at
the Centre. Everybody is looking towards Delhi for each and everything. The States
are not given afree hand and their hands aretied up in one way or the other. A country
of this magnitude cannot run effectively if powersare concentrated at the Union level.
| and my party strongly oppose Tanashahi in any form. If this continues, | apprehend
that it will lead to collapse of the federal structure and disintegration of the country.
We all have to stop that. So, it isin our hands to make or mar this country. Hence, |
request thisaugust gathering to introspect and resolve that wewill do all that we canto
maintain the federal character of this nation.

We have experienced the Permit Raj, Inspector Raj and the Bureaucratic Raj on
the one hand and, on the other, in the name of liberalisation, we are also witnessing
that the Governments are relinquishing their social responsibilities. We are witnessing
thesetwo extremethings. It isalso not ahealthy sign. Itistheresponsibility of all of us
towork as per the Constitution on which we have taken oath. Corruptionisgrowingin
the country by leaps and bounds. There is no accountability. Sir, democracy without
accountability isacontradictionin values. Every profession or instrumentality of State
is answerable to the people, not arbitrarily, but on just and reasonable grounds.
Decentralisation, electoral, judicial and administrative reforms are the need of the
hour. Now-a-days, elections have become so expensive that poor are eliminated from
this process. | don't want to see that Parliament becomes a ‘rich man’s House.” It
should not become an Adda for anti-social elements and goons. And, equally, the
Chambers should not sub-serve the vested interests. Otherwise, it will shake the
foundation of our Constitution. We haveto further strengthen thisdemocratic institution
and our ultimate goal isto achieve ajust and equitable society where every citizen of
this country lives with dignity and freedom.

With these words, | thank the Chairman once again for having given me this
opportunity.

PROF. M. S. SWAMINATHAN (NOMINATED) : Sir, | have been here for the
last five years. But before that | have been following, for the last sixty years, the
outcome of the proceedings of this august House as well as the Lok Sabha. What has
been the role of parliamentary democracy in shaping what Pandit Jawaharlal Nehru
called * Our tryst with destiny’ ? | want to take two examples of our *tryst with destiny’
and see how well we have performed. First, our independence wasborn in the backdrop
of the great Bengal famine where over two million children, women and men died out
of hunger. Therefore, Mahatma Gandhi said at Noakhali, that ‘ to those who are hungry
Godisbread’ and thefirst and foremost duty of Independent Indiaisto ensurethat this
‘God of bread’ resides in every home and hut. Responding to this situation, Pandit
Jawaharlal Nehru, our first Prime Minister, said in Parliament that ‘ Everything else
can wait, but not agriculture.” From that time, Parliament Members, including this
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august House, have been giving considerabl e attention to the problems of farmersand
farming in our country. During the first twenty years of our Independence, we were
living in what foreign experts call ‘ahip to mouth existence.’” A ship had to arrive with
food before we can feed our Public Distribution System. Most of the foodgrains came
from the PL 480 programme of the United States. Today, in contrast, sixty years later,
Parliament is examining the proposed National Food Security Act which is designed
to make accessto food alegal right. When passed and implemented, wewill be operating
the world's largest social protection measure against hunger with the help of wheat,
rice, millet etc. grown by our farmers, not grown by foreign farmers, but our own
farmers. This, Mr. Vice-Chairman, represents a historic transition in our tryst with
destiny, from a ship to mouth existence to alegal right to food for all our people. On
the occasion of this historic transition, | would like to emphasise, food sovereignty is
fundamental...

SHRI BALBIR PUNJ (Odisha) : Mr. Vice-Chairman, Sir, on this occasion, the
Treasury Benches are absolutely empty and thereisnot even asingle Minister sitting here!

THE VICE-CHAIRMAN (PROF. P. J. KURIEN) : No; please, Mr. Punj, don't
raise such points. You know thisis between one o’ clock and two o' clock.

SHRI BALBIR PUNJ: Thereisnot even asingle Minister sitting here.

THEVICE-CHAIRMAN (PROF. P. J. KURIEN) : No; please... Dr. Natchiappan,
please get a Minister.

SHRI BALBIR PUNJ: Heisnot aMinister!

THE VICE-CHAIRMAN (PROF. P. J. KURIEN) : Thisisa Special Session, and
it islunch time also. Why do you want to score a point now?

SHRI BALBIR PUNJ: They should show respect on thisoccasion. The Treasury
Benches must take it seriously. There must be some Minister to represent...

THE VICE-CHAIRMAN (PROF. P. J. KURIEN) : Why do you want to score a
point today? Thisis a Special Session. Mr. Punj, that is not correct.

SHRI BALBIR PUNJ: There hasto be some Minister. Thisshowstheindifference
of the Government on this solemn occasion. The Prime Minister has |eft, and the rest
of the Ministers and MPs have all walked out!

THE VICE-CHAIRMAN (PROF. P. J. KURIEN) : Thisisunfair. | do not permit
those comments. Those comments are not needed now. It is lunch time. You see, Mr.
Punj, so many are absent on both sides. Why do you say likethis? Thisisnot Government
Business. Thisisour Business, the Business of thisHouse. Thereisno need of blaming
each other now. Don't try to score a point today. Thisis not the day for that.



Discussion on the Sxty [13 MAY, 2012] Years Journey.... 31

SHRI BALBIR PUNJ: | am not blaming, Sir. Thisis my observation. | am not
blaming anybody. | am bringing it to your notice that Treasury Benchesareindifferent
to the occasion. They are not serious about it.

THE VICE-CHAIRMAN (PROF. P. J. KURIEN) : Don’'t call it indifferent. Itis
lunch time. The message has already been given. It is lunch-break time. We are not
allowing lunch-break. So, you should have some consideration. Don't call it
‘indifferent’. It should not be called as ‘indifferent’.

SHRI D. RAJA (Tamil Nadu) : Sir, you can adjourn half-an-hour for lunch.

THE VICE-CHAIRMAN (PROF. PJ. KURIEN) : You can go and have your
lunch.

SHRI D. RAJA : Hehasapoint in saying it so.

THEVICE-CHAIRMAN (PROF. PJ. KURIEN) : | have already announced that
there would not be any lunch break. See, Rajgji, | have no objection. But, when |
announced about it, you did not raise any objection. So, | et us proceed. Swaminathan;ji,
please continue.

PROF. M.S. SWAMINATHAN : Sir, | need hardly mention to this House that
food sovereignty is basic to our national sovereignty. Smt. Indira Gandhi was very
aliveto thisfact of the relationship between food self-sufficiency and an independent
Foreign Policy. The first question she asked mein late 1966 was, “How soon can we
buildagrain reserve of 10 million tonnes?’ Thiswas because, during 1966, weimported
10 million tonnes of wheat, largely, from the United States under its PL-480 Programme
to keep our PDS alive. Our former President, Dr. Abdul Kalam, used to mention that
our Pokhran experiments in relation to nuclear implosion could not have taken place
had we not been selfsufficient in food. All hon. Members know what is happening in
case of North Korea. Since they need food, their foreign policy decisions have to be
curtailed. | think, thisis very important to remember that food sovereignty is basic to
our national freedom and sovereignty. An effective food security Act, when adopted
by Parliament, will represent the brightest jewel in the crown of Indian Parliament
since it will mark the fulfillment of Mahatma Gandhi’s vision of a hunger free India.

Sir, one more significant contribution of Parliamentary democracy, including all
the Members of thisaugust House, isthe pan political support extended to science and
scientists. Asascientist, | am very proud of the fact that their support to scienceis pan
political. The spectacular progresswe witnessed, during thelast sixty years, in various
fields of scientific endeavour such as agriculture, industry, health, Defence, atomic
energy, space, information and communication technology, would not have been
possible but for the strong support from Parliament and the Parliamentary Standing
Committee on Science and Technology. Our former Prime Minister, Shri Atal Bihari
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Vajpayegji, gave expression to the support by adding ‘Vigyan’ to Shri Lal Bahadur
Shastri’s slogan ‘Jai Jawan and Jai Kisan' as the third pillar of our freedom. Jawan,
Kisan and Vigyan represent the three pillars of our tryst with destiny.

Onthishistoric occasion, | wishto pay, asascientist and on behalf of the scientific
community, my tribute to the past and present Members of the Lok Sabha and the
Rajya Sabhafor their commitment to national integration, to promoting harmony with
nature and goodwill towards each other and, above all, harnessing the best in science
and technology for our economic improvement.

Mr. Chairman, may | conclude by saying that we can achieve the Indian dream
of having ahunger and poverty-free Indiaand also acountry which ischaracterized by
social and gender equity if wefollow individually and collectively the advice given by
John F. Kennedy to hisown countrymen. | quote, “ Ask not what the country will do for
you, but ask what you will do for our country.” Thiswill be hallmark of our Platinum
Jubilee of this House. Thank you.

DR. BHARATKUMAR RAUT (Maharashtra) : Sir, at the outset, let me pay
homageto all those stalwartswho build theimage of Indian Parliament asthe supreme
temple of democratic deliberations. Sir, | salute them all.

Sir, | have also brought with me the greetings and good wishes from Shiv Sena
Chief, Bala Saheb Thackeray, on this occasion. Sir, | consider myself fortunate of
being a Member of this House when the Indian Parliament is celebrating its 60th
Anniversary.

Sir, though this is my first term as Member of Parliament, | have had the
opportunity, as a journalist, to cover the proceedings of the House from the Press
Gallery. Therefore, it is not only that my experience has widened because of the
deliberations, but also the fact that | have a pan- India view while looking at smallest
incidents taking place anywhere in the country.

Sir, aswe celebrate our 60th anniversary, it istimeto look back and take stock of
what we have achieved and what we have missed in this journey of 60 years. Surely,
the Indian Parliament has achieved many things. Thevery fact that despite many issues,
incidents of violence, aggression, terrorists' strikes, Indiahasremained united anditis
continuing to march ahead, showsthat Indian Parliament has been working effectively.

Sir, Parliament has passed many path-breaking legislations which were
instrumental in India’s socio-economic progress, whether it was the abolition of Privy
Purses, nationalization of private banks, the Rural Employment Guarantee Scheme or
the Right to Education, Parliament has always been the torch-bearer of the socia,
cultural and economic change in the country.
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But, Sir, then, the question arises why thereisthis criticism and why people are
getting disillusioned with the functioning of Parliament. People now think that the
working of Parliament is becoming irrelevant. Every time, when el ections take place,
there is a discussion that the youth of the country doesn’t want to vote and that the
voting percentage of the youth has been going down; the youth finds the democratic
system of Parliament irrelevant and not up to the mark. Sir, is it that the Parliament
and its Members have lost their connect with the masses? My answer to that isabig
‘no’. This is because every Member of Parliament has to face the ‘last man’ of the
society after every fiveyears. Therefore, there cannot be adisconnect between Members
and the people at large. But, still, the image remains that there is a major disconnect
between Members of Parliament and the masses. Sir, the reason is that, we, as
Parliament, have not been able to reach out to the people so far as the working of the
Parliamentary systemsis concerned. In schoaols, children study about Parliament only
for ayear or two, that too, just as one of the subjects, the evaluation of which isonly
for 10 or 15 marks. Later, only those who take up Civics or Political Science as their
major subjects, are exposed to the working of the Parliament. The rest remain totally
ignorant about the functioning of Parliament, as also the importance of Parliament in
thelifeof thisnation and intheir own livestoo. Therefore, they fall prey to the mischief
of those who want to weaken our democratic system. There are elementsin the country
and outside who want to weaken our society. Their goal is to weaken the faith in the
democratic system. Ours is parliamentary democracy. So, the first attack is on
Parliament. They say that it is a useless system, and the youth falls a prey to this
argument. Sir, | appeal to all MPs, as also the Government, to make efforts to ensure
that people develop an understanding of the working of Parliament. If that happens,
when they watch MPs fighting for people’s cause and peopl€e’s issues in Parliament
and outside Parliament, they would not feel that tax-payers’ money has been wasted.
Every time thereis criticism, they say so much time of Parliament is wasted. But for
whom? It was for the welfare of the people. Students who have not studied the
functioning of Parliament, do not understand it. Then, Sir, if we give proper attention,
it would also prevent extra-constitutional centressitting at RamlilaGround or at Jantar
Mantar from grabbing peopl€e’s attention.

Why do people get attracted towards that? Because, people at large, do not
understand the working of Parliament. That is why they feel it irrelevant. We are not
open to any criticism, | think, isnot fair. Sir, Dr. Babasaheb Ambedkar, the creator of
the Indian Constitution has entrusted this Parliament to us with agreat hope and trust.
He wanted Indiato grow for which Parliament isthe best instrument. Let us prove his
faith right. Thank you.

DR. KARAN SINGH (NCT OF DELHI) : Mr. Vice-Chairman, Sir, today is a
day for rejoicing. That is what we are all doing. It is a'so a day for introspection.
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Rejoicing because for sixty years we have nurtured a vibrant democratic system, a
free press and an independent Judiciary, justiceable fundamental rights and vigorous
Parliamentary system for one-sixth of the human race, an experiment that has never
before been conducted on this scale anywhere in human history. We have confounded
the doomsayerswho had predi cted that when the colonial rulersleave, Indiawas going
tofall to pieces. Even Winston Churchill, if you remember, said as much when he said,
“Once we go, India will fal into pieces and will disintegrate.” We have not only
disproved that, we have shown also that the Parliamentary system hasinner power and
has the capacity to meet all challenges. This is homage as much to our unique and
resilient Constitution which isagreat document, which is open to amendment; almost
a hundred amendments have been done. Whileit is a great document, it isnot arigid
document. It gives an opportunity for reflecting the changing will of the people.

S0, it isahomage to them and also homage to the great leader who inspired this
nation before and after Independence. It would be invidious to mention any particular
person, but, | would like to mention the Father of the Nation, Mahatma Gandhi, who
introduced the whole concept of national involvement and democratic functioning in
the country, and the first Prime Minister, Jawaharlal Nehru, who for 17 yearslaid the
foundation of the democratic set up. There, were lots of other people have made
contributions; | cannot even begin to mention them, because if you begin to mention
about the Constitution, Dr. Babasaheb Ambedkar was the Chairman of the Steering
Committee. Dr. Rajendra Prasad was President of the Constituent Assembly. Hisrole
has often been underrated but he played a very, important role in forming the
Constitution. And, therewere great lawyerslike Sir B.N. Rao and Alladi Krishnaswamy
lyer who did the drafting of the Constitution. | wasfollowingit very carefully and | am
aware of the fact that awhole galaxy of brilliant people gathered together to produce
the Constitution and to produce the system of which we can justly be proud.

Sir, rejoicing because Parliament has provided political stability to our incredibly
diverse and rapidly changing political mood in the country. All the way from Kashmir
down to Kanyakumari, from Gujarat to Arunachal Pradesh, this country has remained
united. A country which wasformed in the name of religion has broken but, our country
which is dedicated to pluralism, to multi-culturalism, has maintained its unity for all
theseyears. | think the credit has got to go largely to Parliament. Parliament has ensured
smooth transfers of power. We have witnessed in our own life-times, dramatic shifts
of power, but, never once has there been any question that the will of the people as
represented by Parliament would not immediately prevail.

And that itself isamajor thing because one of the hallmarks of ademocracy isto
have smooth transfers of power, which we find is missing in autocracies or in
dictatorships, either of the right or of the left.
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Sir, through its extensive legidl ation, Parliament has empowered vast sections of
our society, including women, who, for centuries, had been sidelined and neglected.
Vast areas of thiscountry, where hardly anybody could go, vast sections of our population
were not involved at all in the political processes; they have now been included. And,
now, wefind, we are moving more and moretowards an inclusive polity in thiscountry,
where every single citizen, wherever he may be, in the vastnesses of Arunachal or in
the snowy slopes of Ladakh or in the beautiful islands of Lakshadweep, every single
individual now has astakein our democracy, and thisis something that our Parliament
has achieved.

Sir, Parliament, despite all the sound and fury that it generates from timeto time,
is an institution of which we can be justly proud. That is why today we celebrate its
60th birthday. But, as| said, Mr. Vice-Chairman, it is also aday for introspection, for
atamnirikshan. Are we upholding the high standards of behaviour and probity which
the people of India expect from us? Are the disruptions of Parliamentary proceedings,
from timeto time, including the sacrosanct Question Hour, not stalling serious debate
on crucial issuesand long pending legidations?Arewe, by our individual and collective
actions, sometimes eroding not only our own credibility but even that of the
Parliamentary system itself, particularly now that it is telecast live? Sir, these are
some of the questions upon which we haveto ponder very deeply, even aswe celebrate
this occasion.

Quite clearly, there is scope for improvement. One cannot, on this occasion, go
into details, but thereis scopefor electoral reform, avery complex matter, but we have
to moveforward on that. Thereis scope for modificationsin Parliamentary Procedures
and Practices; there is scope for further strengthening of the Committee System. |
agree with Shri Tiruchi Siva, when he says that one of the most positive innovations
that we haveintroduced in Parliament, sincel first joined, isthe system of Committees.
The Committee System now enables us to look much more deeply into the Budgets,
into the Reports, and into the functioning of various wings of the Government, which
the entire Parliament by itself isunableto do. So, there are many innovations that need
to betaken. There has to be a serious debate, and, if possible, overwhelming majority
of opinion, for more electoral reforms, for more Parliamentary procedure reforms. We
should try to have, if we cannot get anational consensus, at least, aslarge amajority of
political opinion as possible to support these measures.

Sir, may |, for a moment, recall my own association? | remember the day that
Parliament first sat in 1952 because that was the time when | had been elected Sadr-i-
Riyasat of Jammu and Kashmir. So, asit were, my public life is co-terminus with the
public life of Parliament. It is the very same year, when this Parliament sat in 1952,
that the whole feudal system in Jammu and Kashmir was changed, and an elected
Sadr-i-Riyasat, elected by the State Assembly, came into position.
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Sir, my own association with Parliament goes back 45 years, in 1967, when |
joined the Union Cabinet. Since then, | have had the privilege of being elected four
times to the Lok Sabha and four times to the Rgjya Sabha. Therefore, | have been a
witnessto thewhol e political process, from both sides of the House, in both Chambers;
in the Lok Sabha, and Rajya Sabha | have been on the Treasury Benches and in the
Opposition.

So, | have a perspective, perhaps, aunique perspective of how thiswhole system
functioned, of all itsfailings, all itsflawsand yet theinherent dynamism that ultimately
prevailed. We may be individually foolish but collectively there is something in the
Indian psyche that takes the correct decision. That decision may be unpalatable to one
party or another but whenever the people of Indiahave been called upon to give their
collectiveopinion, They havetaken theright turn and that isreflected in the Parliament.
That iswhy | have found thisto be an incredibly valuable learning experience which |
will alwaystreasure. One might be Ph.D in political science, which | was, but | did not
have the faintest idea of how politics actually works until 1 get into the rough and
tumble of politics.

| remember, Sir, when | camein asaMinister | used to come once aweek to the
Rajya Sabhato answer questions. In the Lok Sabhathe attack used to come from the
front. There were brilliant people; there was Hirenda; there was Nath Pai; there was
A.K. Gopalan, they were outstanding figures. In the Rajya Sabha the attack always
cameto mefrom behind because therewasagroup of Young Turksled by Chandrasekhar
who were constantly attacking us from behind. So, there was a qualitative difference
between the ambience of Lok Sabha and the ambience of Rajya Sabha. But, both, |
must say, were very important, very significant and very meaningful.
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. Bt R : § 39 7 71E1 21| We have upon our shoulders, Mr. Vice-Chairman,
an awesome responsibility to build truly a great India, the great India of which our
seers and sages and our political savants and our political leaders have dreamed for
centuries. Overcoming all challenges, we have to build an India that is truly great,
great in economic strength and that is growing day by day, great in political influence
which is also growing, but above all, Sir, great in moral and spiritual stature. That is
thetrue civilizationa role of Indiaand that isthe role that we have to fulfil and that is
therole we have awaysto keep in mind aswe get involved in the rough and tumbl e of
politics. And in the sound and the fury of confrontation we must never forget the basic
civilisational role that India has played. For thousands of years India has sent the
message of pluralism, of inclusion across the world. 3 91 ¥&T: Fadl a=] favad: Let
noble force cometo us from every side. Te HAfgu agen agfa Thetruthisone, thewise
call it by many names. Indiahas been the origin of the four of the great world religions
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and four of the great religions have come herefrom the West and they have all flourished
in India. We must never forget these civilisational responsibilities regardliess of our
party, regardiess of our religion, regardless of our caste, regardliess of our class. We
must rededicate ourselves on this occasion to building that India, the ideal India, the
Indiaof creativeimagination. Therefore, Sir, | will end with an ancient prayer that has
come down to usfor millenniadown through the long and torturous corridors of Time
and that prayer says, let uswork together, let usthink together, let us achieve together,
may there never be any hatred between us.

& Headq el Yag |8 9 Fearg 2
doTReTaetaaeg @1 fagua 1|

Thank you, Sir.
JuwrTeIE (U @S $RIF) « g=gare Sf |@r@d | Now, hon. Dr. Najma Heptulla,

DR. NAJMA A. HEPTULLA (Madhya Pradesh) : Sir, you have made my task
more difficult by calling me soon after the erudite speech of aperson of eminence, Dr.
Karan Singh. Hon. Vice-Chairman, Sir, today when | stand hereto speak onthe occasion
of the 60th Anniversary of our Parliament, lots of thoughtsare going through my memory
lane of the 30 yearsthat | have spent in this House, out of which 17 yearsin the Chair
which you are adorning today. | am reminded of the great sacrifices made by our
Freedom Fightersin getting us not the Freedom aone but also a strong Constitution,
which, initspreamble and the Directive Principles of State Policy, hasno discrimination
on the basis of caste, creed, religion, and significantly, gender, which gave us an adult
franchise and a parliamentary system of governance.

Sir, | was seven years old when India got freedom. My father woke me up from
the sleep to be a part of that historic moment. | did not understand, but he made meto
listen to the historic speech of Pandit Jawaharlal Nehru, our first Prime Minister, ‘A
tryst with destiny at the midnight hour whentheworld sleeps'. | did not understand the
significance at that time, but | definitely never ever imagine that | would be a part of
this great edifice of democracy, our Parliament. In the words of Dr. Radhakrishnan,
the first Vice-President and Chairman of this House, and | quote, “Parliament is not
only alegidative, but it is a deliberative body. So far asits deliberative functions are
concerned, it will be open to usto make very valuable contributionsand it will depend
on our work whether we justify or do not justify this two-chamber system, which is
now an integral part of our Constitution”.

At this point of time, when | turn the pages of the record of the valuable
contributions made by all the hon. members, whose names | cannot mention, of the
Rajya Sabhain the last sixty years, | feel we have performed our duty by deliberating
on the issues, which concern the nation from time to time as a second chamber and
definitely not as a secondary chamber.
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The Lok Sabhais elected directly under the concept of universal suffrage while
the Rajya Sabha is an elected body of our States, representing our federal structure.
Every deliberation and contribution on the legislation reflects our concern of the State
we represent.

There was a time when one party ruled the Centre and most of the States. Now,
the time has changed. There is a coalition culture and the States are governed by
different regional parties. In such a situation, the role of Rajya Sabha becomes more
important in articulating issues pertaining to the States.

We have seen during the river water disputes or about the implementation of the
policy pertaining to global warming or inter- Stateissueswhere Members of the House
have risen above party linesto speak on theissues of their States. On these issues, the
Central Government bringsthe legidlation before the Parliament, but the responsibility
of theimplementation isleft to the States. There are lawsrelating to women, children,
the Scheduled Castes, the Scheduled Tribes, right to education, environment,
international treaties, insurgency and terrorism, in which the States have alot of stake.
Theimplementation of such laws depend upon the will and the capacity of Statesthey
represent. The Rajya Sabha can effectively debate and discuss on such complex issues
and make public opinion and articulate the concern of the State, they represent.

Sir, theRgjyaSabhahasavery specia character which demonstratesinclusiveness
of our democracy through the twelve nominated members by the hon. President from
different fields of art, culture, science and other social services. Perhaps, these persons
of imminence may not be elected otherwise.

However, these Membersrepresent the voices of different ssgmentsof population.
| have seen, during the course of time, significant contributions made by such Members
in the Rajya Sabha.

| have wtinessed scientistslike Dr. RgjaRamanna, musicianslike Pandit Ravi Shankar,
Ornithologist Dr. SalimAli, the great expert on birdswho used to attend the House with a
binocular around his neck — of course, Ravi Shankarji never brought his sitar to the
Parliament. | have mentioned just afew of them; of course, thelistisvery long.

Sir, Rajya Sabha has not remained content with its role merely as a revisory
chamber. In anumber of cases, it has, in fact, asserted itself. Rgjya Sabhawas able to
introduce amendmentsin the Constitution (Forty-fifth Amendment) Bill, in 1978, which
was accepted by Lok Sabhaand it became the Constitution (Forty-fourth Amendment)
Act, 1978. ThisamendingAct, inter alia, took away from the category of Fundamental
Rights, the Right to Property and put the Right to Life and Liberty on asecure footing.
This Act also provided safeguards against the misuse of emergency provisions and
guaranteed the mediathe right to report freely the proceedings of Parliament and the
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State Legidatures. In 1989, the Constitution (Sixty-fourth Amendment) Bill and the
Constitution (Sixty-fifth Amendment) Bill pertaining to the Panchayati Raj and Nagar
Palika Institutions respectively, which had earlier been passed by Lok Sabha were
defeated in the Rajya Sabha. That night | did cry at home. In the year 2002, Rajya
Sabharejected the Prevention of Terrorism Bill, 2001, as passed by Lok Sabha, which
was later passed in ajoint sitting of both the Houses of Parliament.

On many occasions, some of the Bills passed by the Lok Sabha and sent to the
Rajya Sabha for consideration and passage have been referred by the Rajya Sabha to
its Select Committee for examination and report to the House. On many occasions, the
Committee totally re-wrote the Bills and they were presented to the House.

Sir, perhaps, | am the only woman Member who would be speaking in thisHouse.
...(Interruptions)... Mayawaitiji spoke on a different subject, Sir. ...(Interruptions)...
Sir, maybe, | am the last, but | am thefirst to speak on the issues of women. She took
the issues of downtrodden, | am taking the issue of worst of the downtrodden on the
Floor of the House. Since the inception of Rajya Sabha in 1952, woman Members,
whether they were elected to the House or nominated by the President of India, have
endearingly demonstrated, through their talents and abilities, their role as Legidators.

Infact, out of 14 Private Members' Bills and Resolutions adopted in this House,
at least seven of them have been moved by the woman Members of Parliament — Dr.
(Smt.) SeetaParmanand, on anomaly between the Hindu Marriage Act and the Special
Marriage Act; Shrimati Lilavati Munshi’s Resolution to prohibit exhibition of
undesirable films was adopted by the House in 1954; Dr. Rukmini Devi Arundale
moved a Resolution on Cruelty against Animals, which motivated the Government to
bring forward a legislation to that effect. Similar is the case of Ela Bhat regarding
hawkers. After the UN Conference of Women in Beijing, |, on 8th March, 1996, moved
a Resolution asking for adequate representation of women in Parliament, which was
unanimously adopted by the House and which led to the Bill providing reservation of
33 per cent seatsfor women in Lok Sabhaand State L egislatures. We have passed this
Bill inthe Rajya Sabha. | request the hon. Prime Minister to get this Bill passed in the
Lok Sabha, whereit is pending.

As thousands of women at the Panchayat and grassroot democracies are getting
empowered in our country, | hope, on this good occasion, memorabl e occasion of the
60th Anniversary of our Parliament, the hon. Prime Minister will give this gift to the
nation and to women of our country.

Having said that, | would request the leaders of the various political partiesin
this House to increase the number of women members, where there are only 24 lady
Members, to make our democracy equally representative. In spite of their small
numbers, their contributions have been quite valuable.
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Sir, Shrimati Violate Alvawasthe First Deputy Chairman of the House. Shrimati
Indira Gandhi was a Member of this House when she became the First woman Prime
Minister of thiscountry. Shrimati Pratibha Patil was Deputy Chairman, and sheisnow
our 1st woman President of India. Dr. Jai Jayalithaaji was aMember of thisHouse and
sheisthefirst woman to be the Chief Minister of Tamil Nadu.

Sir, it humbles me to mention that | was the First woman to be unanimously
elected asthe President of Inter-Parliamentary Union of 157 Parliaments of theworld,
in the history of 123 years.

THE VICE-CHAIRMAN (PROF. PJ. KURIEN) : Yes; al of us congratulated
you.

DR.NAJMAA.HEPTULLA : Sir, though Rajya Sabha does not have much role
regarding money and certain categoriesof Financial Bills, the Rgjya Sabhahasprovided
most of the outstanding Finance Ministers. The Finance Ministers, Shri Pranab
Mukherjee, Shri S.B. Chavan, Shri Narayan Dutt Tiwari, Shri V.P. Singh, Dr. Manmohan
Singh and Shri Yashwant Sinha, all belonged to Rajya Sabha when they presented the
Budget in the Lok Sabha.

Sir, the Rajya Sabha has also given many Prime Ministers to the country. As |
mentioned, Shrimati | ndiraGandhi wasaMember of thisHouse; Shri H.D. Devegowda,
Shri 1.K. Gujral and Dr. Manmohan Singh were Members of this House, and, as
reminded by Dr. Saheb, Shri V.P. Singh, Shri Atal Bihari Vajpayee and Shri Chandra
Shekhar, at one time, were also Members of the Rajya Sabha.

Sir, | remember the thoughts of Charles Dickens who said, ‘We had best of the
times, we had the worst of times.” Best of the times, of course, most of uswill love to
rejoice and worst of times, people will tend to forget. But | cannot forget when our
Parliament was attacked by the terrorists and the future of some of us, including the
democracy, looked in peril, the unarmed Rajya Sabha Security Officers like Jagdish
Prasad Yadav and Matbar Singh Negi rose to the occasion and wrote another chapter
of valour and bravery in the annals of history of the country with their blood and
sacrificed their livesto save thistemple of democracy. | salute their memories. One of
them was my personal Security Officer.

I would like to mention here the services rendered by the Secretariat employees
who are aways eager to help the Members. When we go to sleep, these people burn
midnight oil and keep us posted about the proceedings and business so asto reach the
papersto uswith thefirst rays of the Sunrise. They are the backbone of our Parliament.
There are around 5000 employees in the Parliament, including about 500 women.
Therearenofacilitiesof créche or schoolsfor the children of the Parliament employees.
While the other Government servants get facilities like schools, clubs and other such
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perks, why isour Parliament staff deprived of such facilities?Itisour duty to speak for
them, and | request the hon. Prime Minister and the Presiding Officers of both the
Houses to give them some gift on this 60th Anniversary of our Parliament.

Sir, we are proud of our vibrant, inclusive, representative and interactive
democracy.

But, | would fail in my duty if | do not mention that theissues and concernsof the
nation are increasing, like prices in the country, while the time of the Sessions is
decreasing. We need more time to deliberate on new and emerging challenges before
the nation and make our contribution.

Sir, in sixty years, whether we sat on the left, right or the centre of the House, we,
the Members of the House of Elders, have tried to perform our duty. In one of the
domesof Parliament, in Rajya Sabha, a Sanskrit shlokafrom the Mahabharataiswritten
— Dr. Karan Singh would correct me — which says,

‘T |1 | A, 9 i g1, which means, ‘That is not an Assembly where
there are no elder men; those are not elders who do not speak with righteousness; that
is no righteousness where there is no truth; that is not the truth which leads one to
deceit.”

Sir, inthe end, | would say, we do not know if we have been ableto live up to the
expectations of the nation, which expects, perhaps, much more out of our deliberations
and contribution, but | am reminded of afamous couplet of Sir Muhammed | gbal, who
said, ' Gal B IR geig ol ($ 8% dhaR I Ugel Yal da I Ga Yu- adl ax) a1 q1 g |
| would give a tranglation to that: Live so beautifully that if death is the end of life,
God may feel sorry for having ended the life.”

Thank you, Sir.

THE VICE-CHAIRMAN (PROF. PJ. KURIEN) : Thank you, Madam. Now, Dr.
Ashok Ganguly. You may speak for five minutes.

DR. ASHOK S. GANGULY (NOMINATED) : Sir, | consider being caled to
speak on this occasion and being present in this event as the highest honour in my
lifetime, and also being nominated for the country, rather than from a constituency
aone, because | feel proud as an Indian.

(THEVICE-CHAIRMAN (DR. EXM. SUDARSANA NATCHIAPPAN) inthe Chair)

Although my mother tongueisBengali, | grew upin Mumbai. | did not know the
difference between Bengalis, Maharashtrians, Konkanis, Parsisand Gujaratis. | speak
all these languages. | did not know that one has to belong to aparticular community to
be identified as so and so. So, it is a particularly noteworthy that | got nominated as a
part of the whole country rather than a constituency, athough | am very proud to
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belong to Maharashtra as well. It is also a great honour to be nominated by the hon.
President of this country and leaders of political partiesbecause | never expected to be
inthisaugust House and in such august company. It has been an experience of enormous
learning, and | thank both my colleagues in the Opposition and those on the Ruling
Benches, aswell asthose who are nominated like mein thisHouse, because they have
not only shared their wisdom through their debates, but since | come with no political
background, and | have got no political utility, | greatly value their friendship, their
camaraderie and their making usfedl asif we are one of them. Thank you very much.

Sir, since childhood, and aswe grew older, we have looked up to our M.P. leaders
and to the Houses of Parliament to not only protect the independence of India, but to
transform this nation, which was under foreign rules for 1000 years, to take its own
place in the Comity of Nations.

[2.00PM ]

| am again very proud to be present in this House on the 60th Anniversary of the
Parliament of IndiaasIndiaisgradually emerging as one of the leading nations of the
world intermsof economic freedom, technol ogy |eadership, competence and capability
of showing what a multi-cultural, a multi-lingual nation can be all about. We must
look at the challenges also that we face. As Prof. Swaminathan was talking a little
while earlier, we have moved a state of from food insecurity to a certain degree of
food security. We are not there as yet. We have to yet face the challenges of universal
education, total food security, the problems of our geography and national security and
wethe endlessfight against poverty. There are many challengesthat still remain. While
wetalk about people who read newspapers, peoplewho cometo thisHouse and people
who are ableto listen to some of the debates of this House, thereisavery large section
of our community, who remains below the radar screen. Their definition in Hindi is
not ‘"1’ . The described in Hindi, which happensto be anew term — even | learnt it
— is*s1fa A9’ . They have no access to food, nutrition or to the vudiments of civilized
society. When people do not have access to food, the hunger pangs reduces their
existence ashuman beingsto thelowest level. Continuous and prolonged hunger pangs
leads to mental degeneration, mortality and hopelessness that you and | cannot evon
imagine. | think ‘=&t g’ will take a very long time to achieve. Let us be practical
about it. We must formally resolve on the 60th Anniversary of this Parliament that aifa
TRt g™ is our responsibility. 2= # g S 7 % sifa T @t St g 7, 98 W @
o 9gd wTeT €, a8 faoeht geeh 9 Wt 95 wax ¥ &k Jendt @) 91 g € f wER qw H
B9 o1 Al SHP! 91T PR © (& ged, M, o, iR & ey a7 @M & fom anft ff ;R @ €
1 fordt TRE | 9 19T YOIRT &) = © | But it isnot only the responsibility of this House,
but also the responsibility of every Indian. My message is for every Indian across
India It isnot their visible consumption; it is not their visible agitation, but it must be
the concern and the effort of every Indian to make sure that our progress is more
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evenly shared across the most defined in our country. Above all, we must continue to
defend an equitable and atolerant society. We must guard against intolerance in India
and we must guard against the selfishness of inequitable consumption. | once again
thank you, hon. Chairman and the House for welcoming us, nominated Members, and
treating us as your brothers. Thank you, very much.

ANNOUNCEMENT BY CHAIR

Regar ding Submission of articles/M essages by Membersfor publication on
occasion of 60th Anniversary of first setting of Parliament

THE VICE-CHAIRMAN (DR. E.M. SUDARSANA NATCHIAPPAN) : Hon.
Members, | wish to inform you that on the occasion of 60th Anniversary of the First
Sitting of Parliament, you are requested to send your articlesto the Secretary-General
on the theme “ Sixty Years Journey of the Indian Parliament”. The article should not
exceed the length of 1200 words and it may be written either in English or in Hindi.
Thearticlesmay please be sent by the 22nd May, 2012. Members are al so requested to
record their messages in about sixty words on the theme “ Sixty Years Journey of the
Indian Parliament” in theregister kept in theinner lobby for the purpose. These articles
and messages would be edited and published separately in a book form, which would
be published as a specia volume being brought out on the occasion of the 60th
Anniversary of the First Sitting of the Parliament.

DISCUSSION ON SIXTY YEARS JOURNEY OF
INDIAN PARLIAMENT — contd.

SHRI D. RAJA (Tamil Nadu) : Sir, | join everyoneto celebrate the great journey
of Indian Parliament for six decades. Sir, | am proud to state that the Communist
Members, in both the Houses, have played agreat role and made a great contribution
in strengthening the functions of Indian Parliament and the Parliamentary democracy.
Comrade Somnath Lahiri, one of the veteran Communist leaders, was part of the
Constitution Drafting Committee for a brief period. After that, in the independent
India, when the Parliament was set up, we had galaxy of Communist leaders—comrade
Hiren Mukherjee, comrade S.A. Dange, comrade Indrgjit Gupta, comrade Bhupesh
Gupta and comrade A.K. Gopalan. Such a galaxy of leaders made a very valuable
contribution in strengthening our Parliamentary democracy. It was under theleadership
of comrade Indrgjit Gupta that a Parliament Committee discussed the question of
electoral reforms and policy of state funding of elections. | think, the time has come
when the Government will have to take note, political parties will have to take note
that India needs a comprehensive electoral reform, including the proportional
representation system and state funding of elections. Sir, comrade Indrgjit Guptawas
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the first recipient of the Best Parliamentarian Award in Indian Parliament. Comrade
Bhupesh Gupta, speaking in thisvery House, referred to certain extraordinary situations
which can pave the ground for the emergence of extra-Constitutional authority. It was
thefirst timethat the concept of extra-Constitutional authority was discussed in Indian
political discourse.

Sir, having said that, as Communists, we have been articulating our concerns
based on an ideology, cutting across the faiths, the castes and the religions of the
country, but based on common humanity. We have been articul ating our concerns, our
worries, how we should strengthen the federal governance of our country, federalism,
secular democracy, social justice and above all, equality, which one can refer to as
‘socialism’. We have been articulating this. Look at the history of our Parliament. It
embodies the vision of peaceful transformation. Our country was under colonial rule.
It was plundered. And, it was none other than Dr. Ambedkar who said, “India suffers
from a graded socia inequality.” And, Dr. Ambedkar believed that India could be
changed, our society could be changed through peaceful Parliamentary, Constitutional
methods and the legidlative institutions. The concept of legislative institutions is not
new to India. Way back in 1898, it was Swami Vivekanand who spoke about need for
Indiato have morelegidlativeinstitutionsfor its progress. After Independence, we had
set up this Parliament. How do we understand this Parliament and its functions? Sir,
for that, we will have to understand the very concept of Parliamentary democracy, the
political democracy. Shri K.R. Narayanan, who occupied that Chair once, who became
the President of this country, mentioned and summarised, “Mahatma Gandhi gave a
moral mass dimension to our freedom movement. At the sametime, Jawaharlal Nehru
gave an economic and socialist dimension to our freedom movement. It was Dr.
Ambedkar who gave a challenging social and democratic vision to our Parliamentary
democracy.” Now, let us ask ourselves what we have done to achieve the challenging
social democratic vision that Ambedkar set before us.

Sir, itistruethat Mahatma Gandhi set moral standards, ethical standardsin public
life which brought more women into the freedom movement, and, also into the public
work. At the same time, we will have to understand that when we adopted the
Constitution, Dr. Ambedkar said that India, with its new Constitution, hasto recognize
the principle of ‘One Man, One Vote' but putting the larger question, he added that we
havetorealizethe principle of ‘ OneVote, OneValue' . Here, wewill haveto understand
the mass and moral dimension given by Mahatma Gandhi, which brought the ordinary
citizen, particularly, women, and, the economic and socialist dimension of Nehru's
modern India. Even that moral dimension of Gandhi has been tarnished by the decline
in values, mounting scandals and corruption cases in India today, and, whereas, Sir,
Ambedkar’svisionremainsasavision. That iswhy, thereisaneed to follow Ambedkar
who had prescribed the method of education, agitation and organization. In fact, what
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he prescribed wasthe constitutional and parliamentary method. On the 60th anniversary
of our Parliament, it isimportant to uphold parliamentary and constitutional methods.

THE VICE-CHAIRMAN (DR. E.M. SUDARSANA NATCHIAPPAN) : Time
is over. Please conclude.

SHRI D. RAJA : Here, Sir, | would like to remind the House what Mr. K.R.
Narayanan said, “ Parliament isamighty substitute for abloody and violent revolution”.
It iswhat Mr. Narayanan said. A couple of days back, we discussed the issue of how
Dr. Ambedkar was presented in an NCERT textbook. There were concerns outside the
Parliament, and, Parliament took serious note of those strong sentiments. At the same
time, Parliament does not undermine the importance of academicians and scholars.
Thereisaview that the issue was blown out of proportion. Yes, thereisapoint. At the
same time, we hold our academicians, intellectuals and scholarsin high esteem. Sir, |
must point out that nobody has the right to go and ransack academician’s house for
certain things, and, that bunch of people should understand what Mr. K.R. Narayanan
said, “Parliament is the mighty substitute for a bloody and violent revolution.” That
has to be understood.

THE VICE-CHAIRMAN (DR. E.M. SUDARSANA NATCHIAPPAN) : Please
conclude.

SHRI D. RAJA : | am concluding, Sir. | think, what Dr. Maitreyan said will be
kept in mind when you deal with the speakers. The Parliament will have to move
forward, and, we will have to face many challenges. For instance, way back, Dr.
Ambedkar tried to amend the Hindu Code Bill for empowering the women, and, the
same very House passed the Women Reservation Bill, although, it isstill pending. Sir,
we have been enacting a large number of legisation for the common good of the
people. At the sametime, poverty, inequality, injustice, backwardness continue to haunt
the whol e nation. Unless the Parliament spendsits val uabletimeto deliberate on these
issues and pass meaningful legislation, our country cannot be taken forward. So, |
think, Parliament has to work for more number of daysin comparison to what we are
doing today.

Sir, the Parliament is supreme and we should understand that in a democracy,
Parliament has a predominant role and responsibility towards people. Sir, people look
forward to Parliament and if Parliament does not perform or dischargesitsduty, it will
lead to cynicism, as also mentioned by the Leader of the Opposition, and, we should
not allow that cynicism to grow in this country.

Therefore, Sir, we all havethe common responsibility to strengthen this Parliament
asan institution, improve the functioning of Parliament in the coming daysin order to
instill confidence in the minds of the people that Parliament responds, Parliament is
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sensitiveto their concerns. Finally, Sir, | join everyonein celebrating this occasion and
give my good wishes to everyone who is associated with the Parliamentary work.

SHRI K. RAHMAN KHAN (Karnataka) : Mr. Vice-Chairman, Sir, onthishistoric
occasion, | greet all my colleaguesin this House and al so the people of India. Today is
a historic day. Sixty years back, this temple of democracy was born and we are
celebrating this historic event today. It istime for all of usto look back as to how our
democracy hasfunctioned and how our Parliament has functioned during thelast sixty
years. Sixty yearsisnot along period in the history of anation, though sixty yearsisan
age of retirement in an individual’s life. The greatest satisfaction today for all of usis
that our democracy is deep-rooted. We are a functional democracy and a democracy
which weare proud of. Our Parliamentary institutions have succeeded to agreat extent
in addressing the hopes and aspirations of the people, though not to the extent as the
people expected. | salute the past Members of Rajya Sabha for their contribution as
Members of this House and for serving and strengthening this great institution. We,
the Members of Parliament, are fortunate that we have been given this opportunity to
servethe people. From 1952 till now, 2067 Members have served this Parliament with
dignity. Almost 161 nominated Members from different fields of expertise have also
served in this House. We have a great responsibility not only to represent the people
but also to address the hopes and aspirations of the people. Our responsibility is to
safeguard the Fundamental Rights of the citizensand to provide social justice, economic
justice and liberty. In this aspect, still we have to go along way in protecting the
Fundamental Rights of the citizens, in providing social and economic justice, in
removing inequality in the society and in overcoming discrimination in the society.
Parliament is a supreme institution which represents the collective will of the people.
No other organ of the Constitution represents the will of the people and is directly
accountableto the people. Sir, we areacountry of multiplereligions, multiplelanguages
and multiple cultures. We have diverse views, yet we are a successful and vibrant
democratic country. Sir, in February, | was in Riyadh to attend the G-20 Speakers
Consultative Conference. One of the subjectsin the Conference wasinterfaith dialogue
on how it helpsin building the world economy. | was speaking in the Conference asto
how, with different languages, different religions, different cultures and diversity, we
are a united democratic country. We have been following this tradition for the last
thousands of years.

After the Conference, the Speaker of Turkey cameto me. Hesaid, “| am proud of
your country. | cannot imagine how democracy can succeed with so many religions
and languages, and where people have different culture. And still you are a vibrant
democracy. If | attend any more conference on ‘Interfaith Dialogue’, | will use only
three words, ‘go to India’.” This is the credibility our country enjoys. This is the
credibility our democratic institutions enjoy. We should be proud of it. Just becausewe
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cannot achieve everything, we cannot take a negative approach and say that we have
not achieved everything. We have achieved a lot, and we have yet to achieve alot.
Certain far-reaching events have happened. Direct tel ecast of parliamentary proceedings
was avery important event. We have had divergent views on whether we should have
our own channel to telecast it. We deliberated upon it and ultimately did it. We are
directly connected to the people. We are el ected by the people. Whatever we are doing
iswatched not just by thefew Memberswho are sitting here. Sometimesthe attendance
will bethin. Sometimesyou will betalking to empty benches. Now thewholenationis
watching us, so we have to be very careful. In early years of Parliament, we have had
only the print media. We were at the mercy of the print media. It was up to them to
report or not to report. Only a few people used to watch the proceedings from the
Visitors Gallery. But that is not the case today. Now the entire nation is watching us.
We have to assess what we have gained and where we have not performed. In the last
sixty years, we had done alot. We passed several far-reaching legislations, which had
changed the lives of the people. | am not going into the details of all those important
legislations that we had passed. We amended the Constitution. It gave the people their
fundamental rights. Nationalisation of Banks, Right to Information, Right to Education,
MGNREGA, Abolition of Zamindari, Abolition of Privy Purses, land reforms,
Panchayati Rgj Institution, etc., are some of the farreaching legislations. We are proud
of them.

As many hon. Members have said, another important thing is the evolution of
Committee System. Itisavery, very important thing which we have donein Parliament.
Very few parliaments have this system. Even our State Legislatures are not having
that. The fundamental duty of aparliamentarian isto give agood law to the people. A
good law cannot be made in haste. Every Bill introduced in Parliament is scrutinised
by Committees. And our Committees function in such away that we evolve consensus.
Thelaw, which we pass here, is not the law of the Executive or the party in power. The
lawsare deliberated and carefully scrutinised in Committees and they evolve consensus.
Most of the recommendations of the Standing Committees are unanimous.

Where have we failed? We have failed in following the Rules of Procedure of
this House.

Everyday, we break the Rules of Procedure. We pass law. We expect the people
tofollow thoselawsbut, in Parliament, everyday, we break rulesand create disturbance
in the House. | had the opportunity to preside over this House for the last eight years.
Sometimes, | used to feel very bad when even a minute was wasted. Why are we
disturbing the House? What isit that we get by disturbing the House? Why do we give
up Question Hour? This is the question we have to ask now.We have to introspect.
Why should we give up our own right? For whose sake are we doing it? Isit going to
help the people?Isit going to create any better place for the people? Arewelegislating
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better laws for the people? So, although it istimeto celebrate, it isalso time for usto
introspect whether we should follow it.

Now, the hon. Member, Mr. Yechury, said that we have to sit for 100 daysin a
year. We sit for 50-60 days. Out of that, we waste 30 per cent of the time. So, if you
have 100 days, again, 30 per cent will be lost. So, let usfirst make use of the number
of dayswe areworking and then, | fully agree and | endorse that there should be more
than 100 days. We have deliberated upon it here in this House. A Private Member’s
Bill was brought forward saying that the minimum number of sittings should be 100
days. That has not been followed. | hope the Government would take note of it and
come out with a proposal.

Time has come for us to introspect. We have to restore the confidence of the
people. Our major concern is, people should not lose confidence in the democracy.
Theway we function is sometimes criticised by the media. We are shown in avery bad
light by the mediasaying that Members of Parliament are not working. We areworking
but, we have to restore the confidence of the people. Our failure to perform and make
the Executive accountable will lead to judicia activism which will further erode the
authority of Parliament. If you do not realise the faults and failures then, people will
be forced to come out on streets.

On this occasion, | appeal to all the political Parties in this House to rise to the
occasion. It is not the individual Members who are responsible for disturbance in the
House. Every individual Member hates to disturb the proceedings but, he is bound by
the Party dictates. Let us resolve today that we will not disturb the Question Hour
whichistheright of individual Members. We will not resort to disturbing the House by
coming into the Well of the House. We will oppose the Government through debates
and use constitutional methods to oppose the move of the Government if we feel that
we have to opposeit.

Our role in Rajya Sabhais not what we are performing today. We are arevising
chamber. The very creation of the Council of Statesisto strengthen our federal structure,
be awatchdog to protect the rights of the States and keep check on hasty legislations.
I hope we rise to the occasion and earn people’s goodwill for our Parliament.

Mr. Vice-Chairman, Sir, | am fortunate to bein thisHouse for thelast 18 years. |
have learnt alot from some of the stalwarts and Parliamentarians. My last eight years
as Deputy Chairman of this august House have been very eventful. | have had the
privilege of working with two Chairmen, that is, Late Shekhawatji and the present
Chairman, Mr. Mohammad Hamid Ansari. | enjoyed the confidence and goodwill of
all the Members of thisHousewhich | cannot forget. | am grateful to my Party and my
Party President, Madam Sonigji, for giving me this opportunity to servein this House
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and to our hon. Prime Minister who has always blessed me and encouraged me. | also
had the privilege of serving under him as the Deputy L eader when he was the L eader
of the Opposition.

Sir, before | conclude, | would like to say something in Urdu.

SIS $ |16 ATl STe7 &b A TR A G3TT & b SART SgR] SaRT 19 AHT 3R Al
HHT, UIEARIC AU AT b H1 BHI BIIH I8 | TART Yo (gl Sl kil U
o 3R FATT B RIGHT SfSTH T AT ARaD! Bl Aol T B 3R GFRT & ARFDIATHIT
gobl H WA BIHR Ba M sael B |

o sl 5 g gpan | olay A8 L2 jﬁﬁiiycﬂﬂﬁu@_uwﬁzrr
e e il S U 5 Gl A e L S ) L sl
g e aladl e (S plee sl Sle g Gstb s Gt Sle | e
508 Sp el e e i B3 Sl 2 8 e S E S
ce B el i

Thank you, Sir, for giving me this opportunity.

THEVICE-CHAIRMAN (DR. E. M. SUDARSANA NATCHIAPPAN) : Thank
you. Thank you very much for maintaining the time also. Mr. Shanta Kumar.

SN AT FAR (A=A U< FHAAD SUHIEE HeIed, A9S & 16 99 g PR
TR 3ATST BT J§ PRIHH [ MG & Y 7R, W@HHM d SeelTd Bl Teb G101 fawR & | 4§
FIH Usel < b I ARGl W iR WBIGT Pl HTgTorier A e g, e sfed &
3T PRIAT MR BH ST ST H (U FHS I BT A el | 3T UM Hifaadby
Igd I1dd S TS AT © | AN BT WIHR BIel HISI H gul &l JIa=1 He drel IR
3BT eel] W, AGTed SR, HTY T a1 311R e el & ST<Ieid & Hollax U
mass movement S99 & oIy ITeefiar weTar Tt S @t are 31 WEY ¥ 1 H S wed TR
H THT 3R ITpT AT PR g |

HeIed, U I & &l Ths B dacl M| 439 & $© AN B ameier off f i
Sl SR ATwrel & wel H deT HRA B U1 AIGETT I, B AT DI HHTH?
R 37 U3 Ul & SITERT 7 S AGD! B [T | <2 7 AfGHM a1, Ar] A ok dae
7 fava & AId 9 AlGaA DI Tp Ao, TRAYUT AT ferrar |

IUHHTEIE Heled, IATST Bl & TRa &1 8, WA BT 8, Seelld B 8, UL AT Bl
T Transliteration in Urdu Script
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f srfazeryur, SMEAFRIETT 3R Y Hahed H H1 Wl & | FHE B IRAT I WR H§ F© FAI
aTg €| T, faare ok Hare @ uRuaadr # RRTae onE €1 31T ¥ 99T &1 qRT STANT el
Bl Y81 & 3R BH {d H 1 a1e P 81T ff ]8T & | YR RIS 3 e Hedl B At
e &1 fawar 2 1 fava & 9a9 93 diads & 999 991 39 ufafer e ot aRke iR grfaan
BT Y I B A TS AR AT T

g1 faeg sfrera # @i fadeT< U@ ool V0 SRR €, R Aer & forg ex-a, aRar
B I BIST &, TG < & AR &I T Bl T@HR S=H 39 Al B Y Blg faar| I=M
e b [HTR SATHANT B Rielr w UfreTRys °ivor &f - “uy, 31 Aief 78] anfey | 519 da
T T B IS AR WR-UC Ao &1 PR ofdl, Td b § TR-AR T4 ¢, IR-aR AT
B a1 B " I “aRg ARE” F1 HF A iR 77 ey fF We € <9 @ <9 g,
IAD! AT &1 I B e ofl 2 |

T TG 3N Y 7, Igfiar Aere Mt o @6t e aHe & w9 A9 @ @ @
fIprT 3IR®Y B & foIU sr<aiey &1 9o foar o, ariior srferawen iR IMife =g &1
1 el o |

IUFUTEET HEIG, S & YETAR I IR BIbR old STHdT FI$d UR 3T 7, al 89 I8
$E & b DI I BT DR SHART & | FoHd DI a1 PT AfTBR AR 8, <Al T
9 914 B BIs SId1d TR U b dArepuTel SiT Aeaqul fae &9 e 42 |rall & 781 a1
H? TR U SHET Bl IR el & | ot & Vet fae w1 32 €1 # 39 959 & |+t
AR A WA B 6 B9 39 WA H AlbuTel el T 319y N SR lbuTel fdet U
fpu fom1 a' w3 w9 7 811 I8 $isfae! &1 ward 21 %R 3% qid e 81l gaRT
PR B ARPR & AT 42 AT ¥ I ABR BT ST 8A Rl A2l fhar?

HEIGd, § YA Bl § dGed DI SATALIDAT Bl AT BRAT § | SIS &1 R 8T 52
A1 S & 91 BH SId O & AR I USell B1F I8 SR © (5 GA1d AN & A1 &
o1 feame-fordma <d € | 97 &9 AE fRre-fhamg <o €7 idd o IR 1 | BT
fSIi= @Rl @1 Ad1 BRAT 8, I a1 &, 9 o Bre-fpae od € a1 e &ame-foae
Tl T obdl, I fewme-fvare <7 €1 fB gama & fofg o7 @el A amar 87 #9 el e
21 g & foIg g wthg T 21 | 1 drdcd @ YResNd e | Bt B, O A
B YHITT Blet &9 | N &, I8 Albda fha=T Athel BFN? AAY Ig T AN 8, 3hs
JOHY SHBT Bl YRAT b1l SV | W fader—, Ferem Tt 3R B & Hhal bl Tol
TN aTel WRIGT B U &) 3981 ot for wiRd s &, Afidd, gedr ik GRIsTel 311y e
Tep ) e g A Ui 7 81 | 18T, 37T 89 2R A 39 a1 Bl WHR BN (b I AGPT
a8 AUAT 37T T SERT & | SATST T AU Dl YRT HR DT AT Hebed DR I SATaRIDb € |
¥ 39 UBR & AR FaTA] IR U] H HUR ISHY Yo IS 1 FEH{T SRI S1Q | T w4
Sit sfdefed < | a5 ST uotda @Y ST B T Tof avgdar g1 4 sea faery
TSI St & ereal H, wifeAl @l <N 9gd SIS 8l § UR I Bl Afex 98d HdT Bidl © |

IUHHTEIE Heled, TS A ATl AT a6 Fde & U Al Al X 8 U7, 89 dl 78]
# 3171 1 &, eraredl SId /A1 RET BN O g W b WrE HRIHH § A€ 7 bel oY &
foreg e’y S1fereh Y @1 WRE H IEd €, I9 I8 T B8l SV b PUINY] H HRA dTel qedi
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DI AT AT H FEH P ARA | 8, Td SIAURAT SRS DI g 7 bl U & faeg
P Y < H R Bl AT A 81 T 2 | 37T b G Tg Hebed DA €l 1S B & Bl
AT BT A dfea1 NIl € | SR $O HE@qul HRP el (@ af STl Heil fb U I
ST R <1 T, |13 WTel b a1 Teh HRIHH bR AT AT, I 3761 BR <1 T4 | 3R eAlepurel
&1 e U g {9 &9 |= S@, 1 § ) S AR A e 81 Se, i I8 wedl b 7
oft, T a1 HY &Y Y | 42 TS A FhT G AMILID ARSI 3R & &1 HY Y Al I
TARY 98 ! fawerar grm |

HEIGY, U F PIIS| R Pl 98T | Y WK <, B9 I Ae1goNI IR LTEIRT & qul
P R g1 Fb | gga-agd gwadrg |

it AT AT : AT SUAHIETET HBIGd, AT Y aRAT & U9 8 | 39 A¥Ig Bl
ST 60 AT BT T | =11 ATSIET AT 31TST BHG! 1 AT & 897 39 WX It A |

THE VICE-CHAIRMAN (DR. E.M. SUDARSANA NATCHIAPPAN) : Let us
see how thetimeis.

it TR AT : IR, TR AT MY MU &F AN & fradi & 9ty fen, o &9 e
foaR %9 e B URAL, I8 9a1 INIY | 9), 60 AT & 91§ dl 7541 ATl FRE 700, 99 d&
RS ET § 5 59 39 W & oW B | SN Ao i 918, S dled <IfIT | I8 91d
el B9 el B8 IE &, IT 9 el &I I § P 91 ey e feR xeer arEd g,
SE (Y 7 @1 TSR, T[] dler & 17 allow BT S o &9 | F =g &
TR ST YR 31T 37T AT |

THEVICE-CHAIRMAN (DR. EM. SUDARSANA NATCHIAPPAN) : Actualy,
there are still 25 names, and we have to conclude before 4.30 p.m. ...(Interruptions)...
Let uswork out the time.

SHRI NARESH AGARWAL : You have given time to all the Independent
Members. Our party has eight Members, and only one Member has been given the
chance. Please give us also some time.

THE VICE-CHAIRMAN (DR. E.M. SUDARSANA NATCHIAPPAN) : Now,
Shri H.K. Dua.

SHRI H.K. DUA (NOMINATED) : Sir, | have been associated with the Rajya
Sabha in two capacities. Firstly, as a young journalist | was reporting Parliamentary
proceedings sitting in the Press Gallery, and after some decades, | have landed herein
the angust House. And | am privileged to share the Bench with eminent men like Prof.
M.S. Swaminathan; this has been in deed a privilege. And among others, who have
adorned these Benches in the poet, include none else than Dr. Zakir Husain, Alladi
Krishnaswami Ayyar, scientistslike Dr. Satyendra Narayan Sinha, Dr. Rgja Ramanna,
Dr. Kasturirangan, and poets like Maithilisharan Gupt, Amrita Pritam, and legal
luminaries like M.C. Setalvad and Shri C.K. Daphtary. Sir, to sit on these Benches
adds to our responsibilities, and you are asking me to speak in just five minutes that
has been allotted to me. But | would like to spare you the pain of ringing the bell.
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Sir, all these decades, what | have seen of the Rajya Sabha and Parliament, as
such, isthat the House representsd unity in diversity. You come any day and you will
get aflavour of Indiain this House with all its pluses and minuses. And that has been
its strength. What | am proud of this House and Parliament, as such, is that it has
upheld the concept of democracy inthe country. Itisnot amean achievement considering
that the world waslaughing at our decision after Independenceto give Universal Adult
Franchise, to our people. Now, it marvels at our achievements in the last 64 years of
our Independence. Our democracy has shown enough resilience to tackle occasional
crisisthat it comesto face. ThisHouse, particularly, hasgot united at times, amazingly
to the extent which is not expected, whenever there is acommon danger. It isnot only
the December 13 attack which wasreferred to in the House earlior in the debate, but it
also adjusts to the political crisis rather well and comes out with a suitable response.
Sir, the Rajya Sabha is not just the Council of States, but it is much more than that.
Over theyears, thisHouse has evolved as aregular House of Parliament and not just a
revisionary body. And it has sought to curb legislations, which come out of passions.
When public agitations get exercised in the Lok Sabha, the Rajya Sabha has been abit
of arestraining influence and, at times, it has succeeded in becoming the people’'s
voiceaswell. So, itisnot just the Council of States, but it is much more than that, and
itsimpact on policy-making and decision-making has been tremendous.

The Rajya Sabhait has been abulwark of democracy. Recently when there were
pressures from outside on Parliament, much was being said in utter moods of cynicism
and much is being said even now, in the street, about Parliament and behaviour of
MPs, but this House stood as a rock against those pressures, as it happened only last
year, in the last couple of Sessions or so, Parliament certainly gets united to resist
those pressures.

(THE VICE-CHAIRMAN (PROF. P. J. KURIEN) in the Chair.)

Recently, there were some noises made by an Army officer. Even then, Parliament
spokewith onevoice, ‘ nothing doing, there hasto be supremacy of the civil authority’.
Inthat context, the Rajya Sabhahas stood up to institutional pressureson Parliamentary
democracy, whether they are from the Executive, whether they are from the Judiciary,
whether they are from public mobs, whether these come from Jantar Mantar Road or
whether they are from Ramlila Ground. Those pressures have been withstood very
ably by our Members, cutting across party lines, they have stood up, which is quite
remarkable. But there is unfinished agenda before the country, before the Parliament,
and certainly, before this House. Issues of governance are basic. During the last few
years, people arefeeling disappointed, somewhat disillusomed Despite our tremendous
achievementsin 64 years, the peopleare getting cynical about our achievements. Related
to education, we have passed, The Right to Education Act. But how long will it taketo
give education to every child in India? We havethe RTI. Do all people know about the
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RTI although, it isbeing misused, also? What about jobs? What about drinking water?
Most of the villagesin India do not have clean drinking water. Most of the villagesin
the country don’'t have even toilets, 64 years after freedom. Those are unfinished items
of agenda and the massive problems involve crores of people and require massive
efforts. Sir, we are fairly in the beginning, of the 21st century. Although eleven years
have been already lost of the new century, we are poised to make Indiaagreat, political,
economic and nuclear power of the 21st Century. There are no differences among the
political parties on this one central aim, which is now guiding the political parties,
hopefully so, and guiding the country, guiding the younger generation who haveinherited
this 21st Century. To achievetheaim, what werequireisaconsensuswhich, sometimes,
is found missing. Consensus on three to four issues will help a great deal. One, is
terrorism which is a major threat. It is not abated, and the tomonists can spring a
surprise. Two on fighting Maoism, both on the social and economic development level
and in the field otherwise. (Time-bell rings) On security challenges, both internal and
external. Besidesterrorism and other issues there hasto be aconsensus on the running
of Parliament. Otherwise, the peopl € s attitude towards M Psand Parliament will become
were very cynical. Thank you very much.

SHRI NARESH GUJRAL (Punjab) : Sir, today, as we have assembled here to
celebrate 60 years of Parliament, we must consider ourselves blessed and pay homage
to all those brave men and women who fought relentlessly for over a century to attain
our freedom. Men like Bhagat Singh, Subhash Chandra Bose, Lala Lajpat Rai and
countless others made the supreme sacrifice for their motherland. Others spent long
years in prison so that coming generations could breathe free and shape their own
destiny. Thisnation wasfortunate enough to have visionaries such as Mahatma Gandhi,
Dr. Ambedkar, Pt. Jawaharlal Nehru, Sardar Patel, Maulana Azad and many such
eminent personalities as our founding fathers. They left us rich legacy, that we so
cherish, called Parliamentary Democracy. This empowered the poorest of the poor
and socialy downtrodden with the right to vote. Barring a few countries, Universal
Adult Franchise was unheard of 65 years ago.

Sir, today, this august House must reflect and introspect if we have lived up to
the expectations and dreams of our freedom fighters who sacrificed their entire lives
for the ‘idea of India.’” There is no doubt that the country has accomplished a lot.
Democracy has gone down to the grassroots, which is evident if you look at the lakhs
of elected representatives from Panchayats to Parliament. It has become the binding
force which holds this diverse nation together.

Indiahas earned the respect of the world community. Our young men and women
have made this country proud, especially in the field of science and technology, IT,
pharmaceuticals, literature, sports and business. Our economy hasgrown at an enviable
pace despite adverse world economic conditions.
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However, despite these massive strides in the last 65 years, the country has left
behind a large section of our society which has barely been touched by the India's
growth story.

Sir, roughly, 70 per cent of our population is dependent on agriculture and,
unfortunately, avast mgjority of these people, despite the Green Revolution, still live
without safe drinking water, adequate sanitation, proper health care, decent education,
electricity or proper road connectivity and above all, hope. Thousands of depressed
farmers continue to commit suicide yearafter-year. Despite a huge food reserve which
isgoing waste, millionsof our toiling masses go to bed hungry. Sir, 1/3rd of our districts
arevictimsof extremism or Naxalism and the number keeps growing. Devoid of hope,
our young men and women have taken up the gun, for they feel that democracy hasnot
only failed to impact their lives but the State has exploited them in every manner
possible.

Dr. Ambedkar once remarked,

“How long shall we continue to deny equality in our social and economic life?
We must remove this contradiction at the earliest possible moment or else those who
suffer frominequality, will blow up the structure of political democracy.”

Sir, even after 65 years of Independence, we have not been able to rid ourselves
from the shackles of caste and religious hatred. The girl child is still, by and large,
considered a burden. We have 20 million orphan children in need of care and millions
morewho are physically or mentally challenged. Yet, thereisno adequate State structure
to deal with this problem.

Today, corruption like a cancer has eaten into the moral fiber of our society. No
organ, be it the legidlature, executive, judiciary or even the press, is left untouched.
Money and muscle power is striking at the very root of our democracy. Almost every
political party is sustained and nurtured by black money. Yet, we conveniently turn a
blind eyeto all that is happening around us.

Sir, today, as we are celebrating our democracy, | don’t wish to be negative.
There are challenges ahead. L et ustake apledge, as the highest representatives of our
people, that we shall resolveto bury our political differenceswherenational interestis
involved and fight jointly to eradicate corruption by enacting a strong and effective
Lokpa and make growth more inclusive by not opposing economic reforms and
legislation that would positively impact the lives of our poor.

Sir, Jawaharlal Nehru said :

“ Parliamentary democracy demands a large measure, of cooperation, of self-
discipline, of restraint. We must endeavour to earn back the respect of our people
which has certainly been compromised in recent years.”
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Finally, we must bring back hope and provide succor to the marginalized and
dispossessed.

Sir, if wefail in our task and let our people down, history shall never forgive us
and as the poet Azeemn Nizami wrote:

J o W) <@ ¥ ARG B AR A
ol & gdT &f oft, |fedt | a9 urs |

THEVICE-CHAIRMAN (PROF. P. J. KURIEN) : Shri Birendra Prasad Baishya.
Take only five minutes.

SHRI BIRENDRA PRASAD BAISHYA (Assam) : Thank you, Vice-Chairman,
Sir, for having given me this opportunity to speak on this historic occasion.

Sir, on thisoccasion, | would like to salute those who fought for the freedom of
the country. | would also liketo salute those who fought for the rights of the people and
for strengthening democracy in our country. On this historic occasion, | would also
liketo greet each and every Member of Parliament, as al so the people of India. We are
celebrating the sixty years' journey of our Parliament today. On this historic occasion,
I would liketo congratul ate Rishan K eishingji who hailsfrom the North-Eastern Region.
He was elected to the Lok Sabha from the State of Manipur in 1952. He had fought
that election as a Praja Socialist Party candidate.

Sir, in these last sixty years, the State of Assam faced severa serious problems.
On all such occasions, Members of Parliament hailing from that Region worked to
protect the interests of their people. | would like to give you a small example, Sir. In
1962, when Chinahad attacked I ndia, the then Prime Minister, Pandit Jawaharlal Nehru
had said a‘ goodbye’ to the people of Assam, at that time, our Member of Parliament,
|ate Hem Barua, had fought in Parliament to protect theinterests of the State, especially
against the announcement made by the late Prime Minister. On this historic occasion,
I would like to salute late Shri Hem Baruaji.

Sir, | would also like to salute Shri Dinesh Goswami. In 1983, * elections were
imposed on Assam. Many people were killed during these elections.

SHRI BHUBANESWAR KALITA (Assam) : | am on a point of order, Sir. The
word * should be expunged, Sir. When elections are held according to the the
Constitution of India, they cannot be called *.

THE VICE-CHAIRMAN (PROF. P. J. K. KURIEN) : All right.

SHRI BIRENDRA PRASAD BAISHYA : Okay, Sir. But the fact is that people
who were declared elected had got only three per cent votes. These el ections had been

* Expunged as ordered by the Chair.
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held against the wishes of the people of Assam. | was a member of Parliament even
then ...Interruptions...

SHRI RAVI SHANKAR PRASAD : Sir, what isthis? Why ishe not being allowed
to speak? What heis saying is apart of history. Everybody knows that. He should be
allowed to spesk ...Interruptions...

THE VICE-CHAIRMAN (PROF. P. J. KURIEN) : All right. That is his view.
Your point isvalid.

SHRI BIRENDRA PRASAD BAISHYA : So, Sir, our Members of Parliament
had at that time fought for the rights of the people in Parliament.

Then, Sir, everybody istalking about black money today. Electoral reformsisthe
need of the hour. Without electoral reforms, we cannot strengthen our democracy. |
would like to request all Members of Parliament to think seriously about this aspect. |
would also like to request everybody here to see to it that the Dinesh Goswami
Commission report for electoral reformsin our country isimplemented.

Sir, in democracy, rights of the media are avery important aspect. Our Parliament
has aways upheld the rights of the media. On this occasion, | would like to quote the
speech of late Shri Feroze Gandhi who spokein 1956 in favour of upholding therights of
themedia. | quote, “ Thisisnot your House or my House. It isthe House of the people. It
isontheir behalf that we speak and function in this Chamber. These people havetheright
to know what their chosen representatives say and do. “ This was a part of the speech
given by late Shri Feroze Gandhi in favour of upholding the rights of the media.

Sir, today, we are celebrating 60 years of journey of the Indian Parliament. We
are Members of the Rajya Sabha. We are representatives of the States. We speak on
behalf of the respective States. But there is a problem. Small States have only one or
two Membersin this House.

[3.00PM ]

Although all Members have equal right to speak in this House, all Members are
not getting equal timefor speaking, to reflect the opinion of their respective States. So,
some change is necessary in the interest of those Members who come from small
States so that they get equal right to expresstheir points, on behalf of their people. Sir,
achangeinthismechanismisrequired in the interest of the House. | think, everybody
would rise above and look at this problem seriously. | would appeal to everybody to
look into our problem. Each and every Member, maybe from small State or big State,
should get the equal time to speak.

On this occasion, | would like to salute those who fought for the fundamental
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rights of this country. | would like to say one more thing, Sir. | am alwaysin favour of
the supremacy of thisParliament. The supremacy of the Parliament should be maintained
at any cost.

While concluding, again | would like to sal ute those who fought for the Freedom
Struggle of our country. | would also congratul ate Rishang Keishingji who got elected
to Lok Sabhain the year 1952. Thank you, Sir.

DR. V. MAITREYAN : Sir, when we sit at the Central Hall for a cup of coffee,
wewould like to watch the proceedings of this House. But, there, the TV monitors are
showing only the Lok Sabha proceedings and the Rajya Sabha proceedings are not
shown. | request you to kindly look into this thing.

THEVICE-CHAIRMAN (PROF. PJ. KURIEN) : | ask the Secretary-General to
look into this.

SHRI SATISH CHANDRA MISRA: Sir, the hon. Prime Minister was in the
House then ...Interruptions...

IywHTeE (. G5 REE) - S B, 7 swel fawgaren g fo @1 gam 22 1t will be
taken care of. Ram Kripal Yadavji now. | request all Members to stick to the five
minutes' time.

it MY UrEE (f9BR) -« SUTede] Sif, 9 Sl AT SOl 7, S UX 3T
RIT e 22

IuqHTeTer (W1 @51 HREAA) : MU R BT Ared 27

Y I uTHaT : SR S $E1 {6 dgd g A fa% &1 & A dcw Fed 2
..(FTGE)... I81 RI% @l T dTef 2 fexamar <77 J87 8, 1o U7 Iel el e ST R8T
Tl ...(HFE)...

THE VICE-CHAIRMAN (PROF. PJ. KURIEN) : The Parliamentary Affairs

Minister would like to react on this. Mr. Minister, only the Lok Sabha channel is
shown.

SHRI RAM VILASPASWAN : Only Lok Sabhachannel isshown and not Rgjya
Sabha channe! ...(aemM)... 39 BET b 89 5T AT BT & IATGT | ...(aerH). .

SuwTeger (U, | $RE) : I 306 IR | AN | (). TS, T .. (STIEH)...

[T BT AT F ST T3 (3] 5T ) © AR, T81 A b B B IR I
& &, zafey ...@aum)... § §a1 381 € f6 dgd B # uW F haeE 3 IR 9d W8 g
I A R IR-GR T B SABT SIS {HAT I 8T ¥ | 3R G811 qHT e Tl ael
RE1 8, A R W A O I8 g T 8T E1 MM AU 19 BT AR R < Bl GASY |
...(STEE)...
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St TAfIRT NIt : 98T <l W7 Aol Ol X&T 8, Al 158 YT et WY g | R
fegpa 87 ..(@aumM)... dcd 8 b ol 997 & g =81 21 ... (e ). .

it IoftT et « 981 Ud &1 LA I JBT T L (aE)...
it rctter =g fArsim : U 1 S¥f |ed & B L (aam)...
St AT IR ;3T TR AT & & e §, . (IGET). .

it TToTe YA : $9 W IS T8 | . (EEH)... SHH Ald 991 I9e I 8l ©, dl
IHP! 98 Y 9T FHT A9l PR Sd & | 99 WR Al T a1t A fRreatidd | . (aaenm)...
arft gem RTT | .. (aem)... 3T fa=ar A7 BRY| ...(aaem ). .

st weltera=s frsim: 981 va 4 News 24 3¢ 3871 € 3R GO # AlGa¥T 9] ... (STae)...

THE VICE-CHAIRMAN (PROF. PJ. KURIEN) : The point is that both should
be shown. Rajya Sabha proceedings showing should not be secondary. I $uret S,
R g fome | .. (@aem)...

3t I HuTe e (AER) : Rk ufg firee? . (@aem)... ¥R, 89K |98 & 60 a4 81
Y, AT TH FAT PGl IR W 52

Suwwreer (W |5 REW) : B, bl B T

it I HUT AT : ATSMET & 1T die ST | .. (Taer)...

IuwraTeIE (U @S FRIE) - diferg, aiferg |

i I FUTA IS : g=7a1e, TR | TS 84 T U URIeTiie SfaeR Bl &R a1 &
foTT vep= gU € | BARY U8 WS WIS Al B 81 T & | T8 AR WAlbai=l Bl ABeldl bl THTOT
21 I8 FE | 31 e T2 {6 d9e diedy @1 Aftex, ARk, MRSTeR &k Togr
21 37 qon-wrel & ufr St ufad Wa g9R w9 A g1 7, 98! ufad Wia |99 & ufa off s
79 § BFT 918V | S9E & AEAdT T8 R THI §H Sl U oid 8, SH I8! WIg & fh
3T WfqeT # TR k@ gY ¥ & fod # 41 fenedl X197 AT 59 & U il b1 Feagde
ags T |

IE gfas g &) A¥e &) ArIfeT 3R TR ¥ 1 8H 8Y BTold § 37U 3{TeRVT 3R RdER
I = TRHAT B & BRAT ARY, T Ahd= b 39 Hiex B GfI=dl BT 87 RAIR G b
gl

HEISY, 3MYTd BTl H 15 AT, 1947 5. DI WA= UK & g1 Yeb TG T DT 3RH
B3I | BAR TAAT HUTH F ATYDNI SR ISR AdARM 7 Woid R & oy Haag didds
BT WhR fpar| Afaem a9 & g SRR 3regey Sf. Aftaa< sl 94 | 39d 918 WTe
aregel S, 1ol JAIE Bl g1 AT | I8 BER oY MR B A iy €, wife 3 SHl
FEYeY A <. Aftas a1g 3R Sf. ol mae ER @ eRA & g A | gF g
T BT IR §, $7b Ul HAgioirer fiid o1 T18d 2 | 19 3FR, 1947 5. Bl Afaem |qur
DI UTRY AT ST g, NS areder S, HHRT RS DR a1 | SD! SFeefdl | 24 Sias],

1950 P! WAL & UreT B1 3ifam wy a1 1 3R 26 SHANY, 1950 B WA & U™ Bl
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3ifRT Y T T Bf1R 26 STAR, 1950 P1 IR U HINT B & A1 BHRT Habr a1
HREN

R, AT BH f. WIRTE reax & Uil Hl S R0l # s1gl-gae iffd v €1 84
salute ST R &, Hifh PR ST, FERTT srdeahx 2] 8id, 1 I g9R o TRI9 ddé
& AN 3T UTferamie & 81 3 Ul | I8 TRl SRerT SH®! I G- BT BT HRA |

R, R & AfGET & Y Y A gA19 1951-52 H §U, FoTId Goawy ugell
AHE BT ST AT |9 1952 H (ST I8 FAS 2012 H AU ITAT BT 1S AT YT PR I8
2139 916 aul H 3 984 SAR-9IeM <@ | T9 H PR 319 b AST gu1 BT U ol TR
e 7 a9 R € | s Sy gonelt # fae a1 oy <9 ot ajE fgaeiy syawen 9 €,
afcd J8T Ig-IC AT B | T THART AMhad Fodd gl 8 | I a3 a5 A9 H T
T, AN BIUF BT B ggHd 3N BRAT T, fbg 1977 & d1& I8 IR d&d AT | 9RA &
A9 fE™ H Ue Y SR P YA g | WEe H 9 B U I F 9gHG Dl 9
TBIYT BT G M TN AR AMAR N Tl & A1eqd A 89 TSGeT @) AR Bl g
BT P IR T &

U1 60 AT & SiTae H BHART WG o W] IR a8 31 UHR & Hhel Pl Ghrdall
fpam €1 13 faawR, 2001 # A1 I8 HHS D! 89l BT RIGR 99 Gl 2, I8 Blell o AT
I qHY ST IR A HUR TS BRI W9 1 5 A8 SR ypoledrn o1 uRey fa,
qg 3D IRYFIAT AR a1 B Fad ¢ | A9e & HaR P aR 10y Rafey ot a7 ol &,
TR ¥9e &1 #37e] W 9 Ugad! & | GAST & i a7 § [iaa] & fTeR0T iR Ja8R
DI B Tog fewfordt WY o) Sl €1 e @) wateaar W |ard @ Ry omd €1 e ag
AMMIeTF & o SIrTeds o9 Uiy & w0 & W98 & 9o e Adenfia g1fil & fdes
&N, dlfh FAG DI TRAT FEJ0T JE |

Sf. I AR AT 7 FHE | 7Y WV H T IR HET A1, WS DI S DI ST
BT U BT ATRY iR TE TUOT R 1% BT, ST &t aRAR a1 81 1w fears <ft |7
BT, AIEAT BT SIRT AT T ST B dIdpd & & GG BT 7049 BT B, AT 9 ST Bl
TE-TET AT WS B oAl Ay | (T B |

HEIGd, H MU e BRAT e &, [ AR dAlbdiid e § ddErd gorel!
1 1forer I 81 IE) B o S TR d9d & AT Ugel 3% Ulferdmie | gl ST B o, S
g &R gfera AT & AN Ugel 39 UIferamic § 78] R &R 9, 319 I oI o €, o
TR R Api, T SiR R1eT U= SHT 71 9dd IG &1 B (Ha1 & .. ().
I 1 3R IfRIAT *1TST B9 @ ! UIfeRamie | 89 3 61 aregdl 21 ... (AaeH)...
AT 39 TR Y1 &Il HRAT a1 |

THE VICE-CHAIRMAN (PROF. PJ. KURIEN) : Now, Shri G. N. Ratanpuri.

Y IM HUIS AT : TR, IT W] dRC WiEe 2 |

R, § ¥ e 6 6 oS 89 <% @ wifermie & 60 AT 71 I® 8, offehd
ff¥ed dR W g9 < Bl SR P 65 AT a8 W §H < BT Sl D T ¢,
..(TTE)... SHH A1 WU 9@l off &1 & ...(TemH)...
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Iu=rTeE (W1, Ut 1. FRI) : 9 U Sfl, 319 3777 ST . (F@eT)... M P T W
JTT 3T DI AP AT 3R ST ...(rer ...

£} XTH PUTS AT&d : Sl TN qqP b AN €, I fedl D TSl $THIR b 1 &1 2 |
..(TFETH)...

SyqureRer (W W5 $REA) : B fFe 81 1, 3/ oy i3 . (@raEm)...

i Y PUIA ATQT : 3R MY < DI S g1 Q] Pl GFHIR I Pl HH PRI
...(TFETH). .

SuwareTer (M. §.9. $REA) : 3@ TG S T AT Y PR AT 7, 99, 39 3717
fST| ..(caer)... 81 T, 319 ey AfSV| . (aen ...

3ft I FUIT 1ET : 3R AU IHD IJTBRI BT &7 BT B 8] PRI, Al ABAID
RTINS &I S | . (SHFET)...

JuzraTee (1. WS RIA) : 72, 21| 319 o7y SV | .. (aE)... 99, I IMMUBT B
T (). .

2} T HUTS ATET : SAFAY H $9 TS F A AT A F9e7 w6 & 718y, &9
[ {6 a8 99 iR a8 d9@r, RNTae! 899 IeR <5 BT BM 78] har B, .. (aEH)...

THE VICE-CHAIRMAN (PROF. PJ. KURIEN) : It isno more going on record.
...(Interruptions)...

it I FuTeT AT : *

THE VICE-CHAIRMAN (PROF. PJ. KURIEN) : It is not going on record.
...(Interruptions)... No, please. You alwaystakethisextrafreedom. ...(Interruptions)...

it I HUT AT : *

Sywarener (W Ao pREA) - H R FE? (@) IF U SN, M9 3T
..(TIE)... MY N T$ A IR ©, MY ST (). T B, 4] g8 ANl Bl
IS &, I PHUT SN, MY 93T ... (gem)... 9fST |

it I Fure areq : *

IuqHTeTer (U §.91. FRA) : AUSHT T 37281 © | 37T I b AW UR PHUT B Ig |
..(FFET)... 379 3N ST .. (=maem)...

it I Fure areq : *

THE VICE-CHAIRMAN (PROF. PJ. KURIEN) : It is not going on record.
...(Interruptions)... It cannot go like this. ...(Interruptions)... It is not going on record.
...(Interruptions)...

39 9l ¥ R BrIel 8, I8 Rbls W T8 off R8T 87 ....(adam)...
* Not recorded.
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it I FuTeT TS : *
IuqHTeTer (U1 .51 HRE) : 39 91d e 99 gF | . (@aEE)...
it I FHuTeT ST ; *

THE VICE-CHAIRMAN (PROF. PJ. KURIEN) : It is not going on record.
...(Interruptions)... Everybody istaking five minutes. ...(Interruptions)... It isnot going
on record. ...(Interruptions)... 39 ifeTy |

it I FHUTT AET : *

THE VICE-CHAIRMAN (PROF. PJ. KURIEN) : Ram Kripalji, it isunfair. ...
This is unfair. ...(Interruptions)... It is unfair. ...(Interruptions)... It is not going on
record. ...(Interruptions)... Please, ...(Interruptions)... Sir, hon. Members, it is not my
fault. We have to conclude it at 4.30. ...(Interruptions)... There are still 18 speakers.
This is my problem. Otherwise, | would like Ram Kripalji to speak for one hour, |
have no problem. ...(Interruptions)... Ratanpuriji, take only five minutes.
...(Interruptions)...

SHRI GN. RATANPURI (JAMMU AND KASHMIR) : Thank you, Mr. Vice-
Chairman, Sir. | would liketo start with aquote from an interview of the eldest Member
of thisHouse. Sixty years ago when Mr. Reishing K eishing met the Prime Minister for
thefirst timein the corridorsof thisaugust House, he wanted to know whether Mr. Nehru
would liketo meet emissaries. ...(Interruptions)... Ravi Shankar Prasadji, Shri Keishing
will be the last speaker. Mr. Keishing wanted to know whether Mr. Nehru would like
to meet an emissary of Naga rebel Zapu Phizo. “Why should | meet them?’ retorted
the Prime Minister and Mr. Keishing protested, “\Why are you shouting at me? | wanted
to hear asimple‘yes or ‘no’ fromyou.” Sir, if somebody’shouseison fire, heaven has
no attraction for him. North-East and Jammu & Kashmir are witnessing violence for
more than six decades. These have been probably the most important political issues
with international ramifications confronting the nation for the last 60 years. These
issues, particularly Kashmir issue, have dominated the newspaper columns, discussions
in office chambersand in the drawing rooms of bureaucrats, journalists and intelligence
officers, working and retired. Ironically, it has not attracted enough attention of the
Parliament of India, while world over authors have rolled out hundreds of books on
this subject.

Our approach has swung from one extreme to another, from lackadaisical to
neurotic anxiety. At one moment, the hon. Prime Minister has enough timeto watch all
the TV discussions on theissue, he stopsin thelobby of thisHouseto seek suggestions
from theleast wise Member, among thisrepository of wisdom and solicits hisfrequent

* Not recorded.



62 Announcement [RAJYA SABHA] by Chair

[SHRI GN. RATANPURI]

meetings. But soon he discovers that he cannot spare 10 minutes for first audience in
two years to this very Member.

| am thankful to Ms. Mayavati for mentioning the Kashmir problemin her speech.
She had rightly diagnosed that political interests have overtaken the national interest.
One cannot disagree with the Leader of the Opposition, Shri Arun Jaitley, when he
saysthat while celebrating and rejoicing the 60th Anniversary of thefirst sitting of the
Parliament we also have to introspect. | am encouraged by the esteemed colleagues,
particularly, young parliamentarians, whose idealism has not been consumed by
electoral politicsand party interests. And, | giveacall for truejustice and reconciliation
in Jammu & Kashmir.

The nations, which fought each other for hundreds of years have obliterated the
borders, have now common economies, common currency and common agenda. They
are sharing al, good and bad, and growing stronger and stronger day by day. Why
cannot we forget the past for those who strayed for awhile, whom we used to call =
o wed gu? We asked them to come back home when they were wielding guns. And,
once they have turned back to home, we cannot discriminate against the people who
are distantly relatives of erstwhile militants or anybody who had, at certain point of
time, taken to international activities. We cannot move forward if we do not forget and
forgive. Magnanimity is expected from the stronger party. It cannot go on promising
moon and saying sky is the limit, but not being generous when it comes to delivery.
Why should we expect selective amnesia? As hon. Shri Sitaram Yechuri has said, we
are starting a new chapter. Let us unshackle the unfortunate from the burden of past.
(Time-Bellings) #X &1 e ugel €1 Bogd 8l b A, S dlei &b BRI |

JuwrTeIE (U @S HREE) - I, 81 Wl

SHRI G.IN. RATANPURI : No law provides for punishment to an orphan or a
widow for the sins of their father or husband. 3 TF I daad TR &t g1 < o9 #
generosity @1 Ul &R BT AT We are asmall party.

THEVICE-CHAIRMAN (PROF. PJ. KURIEN) : Everybody isbeing givenfive
minutes.

SHRI GN. RATANPURI : Nobody should suffer for the wrong doings of his
relatives. | request the hon. Prime Minister and this august House to revisit the
rehabilitation policy and include every orphan and widow in it, provide a chance to
every Indian child with equal opportunities to grow and develop into a responsible
citizen. Only then we may have claim to being a civilized and democratic society.
Many promising and capabl e students have been denied passports and, thus, opportunity
to avail scholarships and higher studies at institutions of international repute, outside
the country, only because they are distantly related to somebody who wasinvolved in
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some anti-national activity at certain point of time. (Time-Bellings) Sir, | understand
that time may not be right to address the larger political issue, but don't expect the
time to solve all issues. The solution to our problem will come from Gandhian
philosophy, and not Machiavellian policy and machinations. (Time-Bellings) Dr. Karan
Singh has put it, “Indiais identified with moral and spiritual achievements and our
economic strength and political influence come after that.” We may not grant autonomy
to Jammu & Kashmir now, but nothing should stop usfrom giving economic autonomy,
stability and fair share of resources to this State. ...(Interruptions)...

THE VICE-CHAIRMAN (PROF. PJ. KURIEN) : Okay. Thank you very much.
...(Interruptions)... Thank you. ...(Interruptions)...

SHRI GN. RATANPURI : Jammu & Kashmir has been deprived of its own
watersthrough Indus Water Treaty. (Time-Bellings) Annual 1osses have been estimated
as Rs. 6,500 crores and these losses need to be compensated. ...(Interruptions)...

THE VICE-CHAIRMAN (PROF. PJ. KURIEN) : Okay. You have made all the
important points. Now conclude. ...(Interruptions)...

SHRI GN. RATANPURI : Sir, just one more minute please. ...(Interruptions)...
THE VICE-CHAIRMAN (PROF. PJ. KURIEN) : No; no.

SHRI GN. RATANPURI : Thisneedsto be compensated. Tourismisthe backbone
of Jammu & Kashmir economy and if the Government of India does not provide 100
per cent funding for development of tourism infrastructure, we would not be able to
harnessit. (Time-Bellings)

THEVICE-CHAIRMAN (PROF. PJ. KURIEN) : No; no. You have already taken
seven minutes. ...(Interruptions)... Please take your seat. ...(Interruptions)...

SHRI GN. RATANPURI : Sir, the last word. (Time-Bellings) The sense of
discrimination, deprivation and disempowerment should be removed from wherever it
is. ...(Interruptions)...

THE VICE-CHAIRMAN (PROF. PJ. KURIEN) : Okay. Please take your sest.
...(Interruptions)...

SHRI G.IN. RATANPURI : Beit the North-East or be it the Jammu & Kashmir.
...(Interruptions)... Thank you, Sir.

it IFART URTET « SuFTeRet i, 99 9 ugel d R SIRE S @l agd-aga 9
AT ¢ b 9 AR d19 H, 39 House of Elders# & ¥ elder #%R & w0 H IuRerd & | 89
F AN ITHT WRG B & | gAR] T9+11 8 b 3 dpsl At f57a1 78 3R 330 aRe 4 &9
EINICIRINENE IO I

TR, SET 9 el 2, $Aferg § g% POoiNts It I aredr €1 < B el &
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[t ITfaeT uRTaTH]

ANIBR T & YT BT 8, ST & MTBR TR B H 8, a1 e o @1 2,
I B ISR TSt BT W 7, ol 311oT GHRA | dlc HT 9T TH A B A1l T I8t
& 59 b 330 die & 1T BT go18 A JATHATRT & 60 AT q1a Al 9 4 TSI Bl s 3R FoTgd
I RET & | R, IATS S 1ST P TGH B P AN 81 XET 8 | AT 3 a1 I SIvl & b
UIfEITHE BT Thoje Bl =18y iR g+ =1fey & <o § “Bic &1 I g 7 8 Iy |

|, H 1969 H, TS A 43 A Ul GAUAT §1 AT 3R 1977 H THYI &1 | § 39 ¥99
g 7 wa 9 e del 9 Siar e sRon RS g ofit Rated # av1 99 ff & &, %,
Rt T Arge ff Arafore ot & gae? MY O &R &9 orT o Arefore ot 9 O | #
9 THYEY 1 A1 A1 9 F99 ideology B TSI Fer ot | 89 @l ggad ARIfee uret
LRGSR

“Iarar 5 |l s, fUwer U | W6 |

ITSTUTS ¥ fohds &1, ISl SR Gdl o |

Sl S @1 F 1 ugaH, frefie 9 e T B |
BICI AT & T U8, B B AR T 37TH |
ST BT | ol Y, IS BTt AT,

ST # B 7 B, R A <2 eI 7 B |
YT ®7 9T 81 A1 IURT ®F 81 6,

fa=e a1 9 @1 e, D! R V-9 |

3= & TH P! Hedl ggdl, I WX P iR 8 |

/A A HH T BAR I WATGT, FHATSAE BT I8 qebrar |”

IR, 39 AXE ' ideology & TRT G BT HH B o, M &4 9 a1 aF Gl &
fop &t ) Yeetar WSy & €, «ifdpsT A gH B H dlerd € SR oo @ Al & &, 9 gaen
ST # a1 AR B

a1 91 social revolution I AT T BT 8 1§ <2 H AT B BHI AL 8,
9 o9 J Aifd B N B T §, e 39 99 H w9 g1 A i B Ard B gl i
BANI FIId A% &1 WY A1 ST S 1T e SrseR | Bl o fb 10 ATel & 918 99 §
3TRETUT Y JMATADRAT el I, A et Wt Rerfd Si-al-i 21 86 999 1fds g9 39
91d &1 7 oo <1 faenfer 8, S sRiurferdT € iR S =IRaiferaT § - 39 o1 &1 Sl q1RT
2, ST BH AT JIU-31U SRR # YEd &, ifthe <Tauifetant *rue <R | 9TeN el ol ¥
# V% I_TERVT ST ARl § & HSd HHIT HT AT T, Sifd st S 31 after <o
F IV H o, e RISt 7 Hed HHITE b HUR SToHe H Fe oA {6 srggfad s
3R ST SIS & AN Dl U AT b d1& JHIR H RSIR 781 3291 | 39 g a7
1977 # WifagT Weiee gar | 918 W ®8 o seniority TE1 329 SR R <faer weies gor |
R P81 fo5 50 TRT A SaTaT Roder 81 &, bR S| ifqem weig gon | fihR @ar
f& efficiency & $U compromise &l &, i 39 W a¥ 1995 # g1 IR wfagm Henes
B3N 3R 1 R a9 2000 H AT 3R ST ANRTST BT B TIT Al IF TR 7L 37T 6 THRE
H Roder 2, df o3 Jarsl o Q| $HdT Jded &1 57
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TR, TET FATS & TG 3R & TqF & AN GAGY 3704 & | 9 &1 ST a9 2, e
RIATfTDT | STTAR a8 Sele faar ST & | 39IfT 89 IR-9R |1 $_d & & Ife 39 <9
BI AT PRAT & Al ARAUTADT H WY AREV BT ATILIDB &, UIsde Adex H 4l ARET i
3Tl ¥ | 3171 gHRT Mfear & d9 it €, 3y developed countries # et Y, J&!
HifSa & IR Al H T UF AeH =id @Rl <, «if$T I8l sl ve Hl e
Srggfad S @1 e el , e srggfad St &1 T8l frerm, 81 9 g fb Jeas
FART BT SMSH BEI-Pel (el Y| $AAY UTgde Haex § |l TRE &I ATqedehd 8 |

et a1 # aE wE aed € 5 snfaarRi $Y oruet W ¥ S Taese Fat
27 anfeaiRal & T8l ¥ 1 Favenge fow &= # 7 iR i 87 wife Tiese o &5 |
I wITeT @feer el €, snfearidl g9 WUy ofd €, <ifed SWH SHd ey 8T <d
&1 IS I8 § o 9el 3T AeRIelige 9% Y81 & | 39 g A1 IRAY b TR 1 i1y 9
T I} I8 & 59 AP g8 YTl K&l 8, <lfcbs] T Y Ioa & S & Al SiieT™ & a1
®I AT gan el Sar g 1 S & F T gered €1 3fe SeiE | 39 T v a1 9R-
g Freper &1 Hiel foar a1 Saremged! T81 Gedl € 3R Ife I SqrepR I B DI Bl
Al SATHE! Bedl € 3R O Saradl pedl g, dl faarer 8 €1 3fUSh § U berad e-
‘He that is down needs fear no fall.” ‘it &% 19 €11 ¥, 9 R &1 97 781 2 2
3151 BARY UIfaTie &1 A8 ATd &1 37 © | 84 fae™ & Woea # forar of f6 &9 9Rd
& TN I I & o5 &9 ARG =T, STTSTIa!, Ia=Idl & BRI & | 31TS 8 s9! fhR
I QIR B MAIHAT & MR T1A-UTd, TH-ASTET F HUR SSHY B BT & | 319 O IS
2, e # BIE TS BT T A1 MY F-T SaraT g 37 @, ddpsic 37 B B FRd 8, I a_E
A FAS H S TS 8T AN & MY S9! faRIY 3faaR 9y AHM &R UR a1sq | afe fopedt
& Apda B AT BT, @1 IE SFNI-TRIG BT S B &, S9H B8N | U aRW 3THNT BT
ST 3R ORI ARG S TR BT UrdTed 8, g0 A &1 B < DI Yo Bl Al € | THRT
b= il fUwel 60 Wil # Woigd g3 ¥, g9 Y & WRaal @1 AR foeivay
qiferamie & ST eI, ol T 3R 15T U7 & It A1 Bl g=Id1E <=1 I8d §, Hifd
HI TR g1 AT Bl 7O 911 & | 85 ATe Blg febef=il Mefl <, =g fobe=r i $5 @,
Qe AR S UIferam™ie § ST 319 |avdT &, 39T Sile™ € ofik ag gfaer gaen e
B

$21 Y] b A1 H AP IgA-9gd gIAE HRaT g |

THE VICE-CHAIRMAN (PROF. PJ. KURIEN) : Then, Lalhming Liana; not
present. Then, Shri Biswajit Daimary; not present. He is usually present. Now, Shri
Khekiho Zhimomi; not present. ...(Interruptions)... No, this is done on the basis of
certain principles. We can't call all persons. We have to give representation to every
group. You heard the complaint here that small groups are not given time. So, here, we
are giving representation to every small group. So, | haveto call the names. If they are
present, they will speak. But if they are not present, the others can get the time. But |
haveto call them. Okay. Then, Dr. Barun Mukherji. Dr. Mukherji, you must be happy
to get a chance so early because others are absent.
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DR. BARUN MUKHERJ (West Bengal) : Thank you, Sir, for having given me
thisopportunity.

Since the transfer of power on 15th August 1947, India, i.e., Bharat, enacted its
own Constitution through the Constituent Assembly in 1949, which followed the creation
of our Parliament with two Houses, namely, the Council of States and the House of the
People in 1952, when the Parliament of our country, the largest democracy in the
world, crosses today the threshold of the 60th year of which we are very proud and
honoured indeed.

Since the Parliament functions in accordance with the provisions of the
Constitution, we may recall its Preamble outlining its basic objectives which states,
“We, the people of India, having solemnly resolved to constitute Indiainto a Sovereign
Socialist Secular Democratic Republic and to secureto all itscitizens: Justice, Liberty,
Equality and Fraternity; in our Constituent Assembly thistwenty-sixth day of November,
1949, do hereby adopt, enact and give to ourselves this Constitution.”

In view of this solemn Preamble of our Constitution, we may assess the
performance of the Parliament and revisit the sixty yearsof journey of Indian Parliament.

Fortunately, we have volumes of compilation of Parliament proceedings and
commentaries. In fact, compilation of our Parliamentary proceedings in different
languages along with simultaneous trandations are, indeed, very commendable. All
these communicated to us the many dramatic and exciting moments in Parliament
during the last 60 years. Through careful readings, it is as if we are listening to the
many el oguent speeches delivered on thefloor of thisHouse by distinguished Members
of Parliament, such as Pt. Jawaharlal Nehru, Shri Shyama Prasad Mukherjee, Shri
Atal Behari Vajpayee, Anngji, Shri Hiren Mukherjee, Dr. Ram Manohar L ohiya, Madhu
Limaye, Chitta Basu, Tridib Chaudhury and many others during the past decades.
These distinguished Members impressed the House not through high-pitched voices,
but more by emotion and arguments. Many scams and exciting incidents were exposed
inthe House. Thiscreated an additional interest for the people and the media. M oreover,
the Indian Parliament had the additional responsibility of handling many regional
languages, reflecting our diversity, which the Parliament of many countries in Asia,
Europe or America do not have to face. The Indian Parliament has done this job
creditably. Incidentally, it should be noted that our Parliament Library is one of the
biggest in Asia. We should further improve the regional languages collection. It goes
without saying that no M P can improve his performance without the hel p of an updated
reference library service.

Sir, sixty years of Indian Parliament have definitely contributed alot to improve
and strengthen our Parliamentary democratic system. Thisiswell reflected through a
large number of innovative practice and procedures followed in our Parliament. A
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welldocumented, big volume of practice and procedure of Parliament by M.N. Kaul
and S.L. Shakdher published for the Lok Sabha Secretariat would testify this. We fully
agree with his observation that the Parliament of India, being the political nerve centre
of our country, playsapivotal rolein keeping our system of governance vibrant.

Sir, in the functioning of our Parliament, it must be admitted that the Opposition
has always played, more so in recent times, a vital role irrespective of who isin the
Ruling or the Opposition side. Of late, asingle-Party majority rule has become almost
athing of the past. Presently, it is an age of coalition which is always not based on
ideological affinity, but rather a proximity of convenience. Many atime, it creates
obstacles in governance. Still, it is accepted as a compulsion of coalition politics.

Sir, the other aspect of the Indian Parliamentary system isthetendency of political
bipolarization, as is commonly practised in the two-Party system of the UK or the
USA. This may not help in changing the basic economic policy of the Government
and, hence, may not be beneficial for the suffering people. On the other hand, conflict
and competitiveness between Right and Left Wing politics may lead to building a
better socio-economic polity. Incidentally, we may recall agreat ideaadvocated by the
most distinguished Speaker of the Indian Parliament, the late Shri GV. Mavalankar. It
will be clear that though questions would be decided by mgjorities, Parliamentary
Government will not be possibleif it isreduced to amere counting of heads or hands.
If we areto go merely by majority, we shall be fostering the seeds of fascism, violence
and revolt. If, on the other hand, we could help to foster aspirit of tolerance, aspirit of
freedom to discuss, and a spirit of understanding, we shall be fostering the spirit of
democracy.

Sir, before | conclude, | would like to make a couple of observations about our
Parliamentary system.

THE VICE-CHAIRMAN (PROF. PJ. KURIEN) : Please conclude. You don't
have much time left. You have already taken six minutes.

DR. BARUN MUKHERJEE : Sir, | would take one more minute. Firstly, |
appreciate the great importance of the Parliamentary Standing Committees attached to
the various Ministries.

These Committees have avital role in scrutinizing an incoming Bill and giving
important suggestions. But | feel that these Committees should be made more serious
in functioning with active participation of all Members of Parliament. (Time-bellings)
Secondly, of late, some sort of gross accusations against the M Ps are often thrown by
a section of people or media. There are charges of corruption, malpractice, use of
money and muscle power in elections. Allegations are also made about the suitability
of status of oneto becomean MP. (Time-bellings) It isalso alleged that Parliament has
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become ahouse of disorder ...(Interruptions)... All thishastarnished theimage of MPs
asawhole. ...(Interruptions)...

THE VICE-CHAIRMAN (PROF. PJ. KURIEN) : Please take your seat. You
have already taken seven minutes.

DR. BARUN MUKHERJI : It isamatter of concern. ...(Interruptions)...

THE VICE-CHAIRMAN (PROF. PJ. KURIEN) : You have already taken two
minutes extra. ...(Interruptions)... We have to conclude at 4.30. ...(Interruptions)...
That isthe problem. ...(Interruptions)...

DR. BARUN MUKHERJ : All these charges may not be correct in all cases.
But still we cannot ignore them. It is a matter of selfintrospection.
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THEVICE-CHAIRMAN (PROF. PJ. KURIEN) : Shri Sanjiv Kumar; not present.
Shri Rajeev Chandrasekhar.

SHRI RAJEEV CHANDRASEKHAR (KARNATAKA) : Sir, canl tekehisthreeminutes?

THEVICE-CHAIRMAN (PROF. PJ. KURIEN) : If you want histime, you should
be ready to give your funds also. Are you ready for that?

SHRI RAJEEV CHANDRASEKHAR : | will stick to five-minute limit.
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SHRI SITARAM YECHURY : Sir, in the morning, you were very strict.

THE VICE-CHAIRMAN (PROF. PJ. KURIEN) : Now, some Members are
absent.

SHRI RAJEEV CHANDRASEKHAR : Sir, many of my colleagues have spoken
today about the history of Parliament, and what they have said reminds us about
idealism, strong sense of duty, service and commitment.
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SHRI RAJEEV CHANDRASEKHAR: Sit, the history of our Parliament, through
the last six decades, reminds us about the idealism, the strong sense of duty, service
and commitment to the idea of India that was the hallmark and signature of our early
Parliamentarians. When our founding fathersreferred to the majesty of the Parliament,
they were, no doubt, referring to the moral authority of Parliament based on thisidealism
and commitment to the country of its MPs.

Sir, it should be our endeavour on this day, and indeed in the coming days, to
introspect on the functioning and efficacy of Parliament as an institution.

Sir, let us start by acknowledging that while our Parliamentary democracy is
vibrant and well, as our free and fair elections bear out, the cynicism about our
Parliament and Parliamentarians is at an all time high. Our usual response to thisis
that it is mediadriven or it is middle-class angst, or we use some other alibi to move
the focus away from the message to the messenger who is delivering this message.
But, Sir, there are reasons for this decline in credibility that go way beyond just
corruption and insensitivity. It is the almost absolute disappearance of idealism from
our politicsto bereplaced by astrange form of political pragmatism that isinconsistent
with the thoughts, beliefs and views of our founding fathers.

Sir, we al know that Parliament has two very important functions — first, to
legislate, and secondly, to ensure oversight of the Executive and ensure accountability
and transparency in governance.

L et me quote from aseminal work on Indian Parliament by Pratap Bhanu Mehta
and Devesh Kapur, “The idealized view of Parliament, as a deliberative body, where
all of the considerations relevant to legislation are aired and discussed, and outcomes
reflect the weight of the stronger arguments, is afar cry from reality in any setting.
However, in the Indian case, the problem is more acute and has worsened in recent
years. Parliament, in the public mind, isessentially asitefor adversarial combat rather
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than of deliberative clarity. It is for this reason, that disruptive adjournments have
become main tools of parliamentary opposition rather than reasoned arguments.”

So, this perception of Parliament in the minds of the people needs changing, and
can be changed if we can have afew special sessions of Parliament every year that are
dedicated to deliberations on national priority issues that are bipartisan in nature —
security, poverty, institutional performance — where Parliamentarians are seen to be
earnestly engaged in discussing solutions to some of these common challenges. Such
sessionswill serveto get the attention of the mediaand the people of Indiato focuson
thereal challengesfacing us, and re-assure them that we are sincerely engaged in this
process of finding solutions and a way. | and a few of my colleagues like Naresh
Gujralji have aready written to the Prime Minister and hon. Chairman suggesting this.
I hope some consideration will be given to this.

Similarly, Parliament can do alot more ontheissueof oversight and accountability
of the Executive. L et me quote from the samework again, “1n one sense, theincentives
for monitoring and oversight of the Executive simply do not exist. The effort is high
and the potential pay-off limited. Opposition MPs are likely, therefore, to focus more
of their attention on political scandals such as financial scams and corruption, where
they can attack individuals, rather than try to forceinstitutional and systemic changes.
During the 1999-2004 NDA Government, the then opposition, Congress, used all of its
might to stall proceedings. Post 2004, the BJP in opposition has acted very similarly.
Even with opposition focussed on corruption scams, aimost all of the Parliamentary
probesinto these scandals have led nowhere. In some cases, it likely reflects collusion
within the political classto avoid institutional changes.”

Sir, | am not necessarily agreeing or disagreeing with what is being said, but we
cannot avoid the fact that thisis the popular perception about Parliament. To address
this, one solution isthat the current form of oversight through Parliament and Standing
Committees should be given more respect and space. Let the Governments of today
and tomorrow not continue this strange tradition of ignoring the Standing Committees
when they chooseto do so. L et Standing Committee reports and deliberations be made
availableto the public aswritten or video transcripts. That will give people confidence
that Parliament isindeed playing arolein keeping Governments honest and accountable.

Sir, in addition, the Parliament should meet more often. Mr. Yechury spoke about
this, and, | am adding to what he said. This current trend of declining days of sittings
needsto be reversed. My erstwhile colleague, Shri MahendraMohan ji even moved a
Private Members' Bill in this connection. He withdrew the Bill reportedly after the
Government gave him an assurance that the number of sittings would be increased. |
look forward to the Government fulfilling its assurance.

Sir, | am concluding inaminute. Lastly, coming to theissue of Parliament House,
Sir, thisbuilding isthe repository of the great history of our democracy and Republic.
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Great men and women have walked here and great thoughts and ideas have been
debated here. But in recent times, instead of representing the majesty of Parliament, it
is beginning to resemble, feel and smell like many other Government offices which
arethere all over Delhi. Theincident of afew days ago, should trigger usinto taking
action to bring back our Parliament Houseto its past glory and dignity fromits current
decaying state. Thousands of young Indiansvisit Parliament House. L et them goinspired
by this building instead of holding their nose and underwhelmed by the papers and
rubbish strewn, and, chaos al over the building. Sir, thisis my request to you and the
hon. Parliamentary Affairs Minister. Let us treat this building as a monument to our
democracy and start a programme of restoring it to its pristine historical stete.

Sir, | conclude by wishing the people of India, people of my State Karnatakaand
my city Bangalore, and, al my colleagues in Parliament the very best on this 60th
anniversary of Parliament, and, to all my seniors my respects, and my most grateful
thanks to the political leaders who have given me an opportunity to be a part of this
House for thelast six years and the coming six years. It ismy privilege to serve and to
be here. Thank you, Jai Hind.
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1 Trandliteration in Urdu Script
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SHRI A.V. SWAMY (ODISHA) : Mr. Vice-Chairman, Sir, | am thankful to you
for alotting time to me on this unique event, that too for my maiden speech. | should
not forget to thank and express my gratitude to the Chief Minister, Naveen Patnaik,
who made it possible for me to come into this House. That happened rather as an
exception in the entire country. | am asocial worker and he chose me and put me up to
the other political parties since the last el ections that they had in Odishafor the third
candidate got into such a turmoil, horse trading and all that. Therefore, he chose a
novel method of putting up a candidate and then appeal ed to the other political parties
to support someone who has contributed to the State of Odishaasasocial worker or in
any other form. That is how | am here. | not only got the support of al the political
parties, but | was also not required even to pay my security deposit. That also was
collected by the MLASs themselves and they sent me uncontested as an independent
candidate. Therefore, my gratitude is to all the political parties and also to the Chief
Minister who hastaken the lead. And it isamessage that has been sent out to the other
political partiesacrossthe country that whenever you don’t have your own majority to
set up your own candidate, please do seek the assistance of other partiesto set up a
consensus candidaterather thanto goinfor electionson party basiswhich will invariably
lead to horse trading. Everyone of us should get that message.

Sir, | have never indulged in politicsin my life, even though five Chief Ministers
of Odishahappened to be closest to meand | had their blessings. It was never necessary
for me. | was chosen because of the need of circumstances which | have said. It is
because of Naveen Patnaik who wanted to avoid horse trading. Some friends had also
suggested me that why don’t you go for this. You have been working with the tribals
and poor peopleall theseyears, throwing back your degreein engineering, law, foreign
degrees and all that. Now, it is the time that you should serve the political party by
putting up your candidature. | did that and | am here. Sir, | am 82 years old, 22 years
elder than the Parliament which sat 60 years back.

THE VICE-CHAIRMAN (PROF. PJ. KURIEN) : Mr. Swamy, | think you are
under the impression that it is your maiden speech. Since thisis a Special Session,
don’t avail yourself of thisopportunity now. You can avail yourself of that opportunity
some other day. You concludeit in five-six minutes.
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SHRI A.V. SWAMY : Thank you, Sir. | thought that | would explain the
circumstances as to how | got into this.

| want to draw the attention of this House to aburning issue in the country where
the entire parliamentary system and panchayati rgj institution may go under fire. |
come from Koraput, the hot bed of Naval movement. It isatribal district. | was born
and brought up amongst the tribals. I know their psychology and al that. They arethe
peoplewhom | even called ‘the angels', not because | lived and grew with them. Their
simplicity, love for nature, camaraderie and compassion for others were unparalleled.
I worked with them. When Vinobha Bhave came to Koraput in 1955 for Bhoodan-
Gramdan Movement, they were getting frustrated with the State Government and the
Government of Indiafor broken promises given it them under the constitution. When
the 1942 Movement started — there will be adisconnect if | do not explain why | am
talking about Naxalismwhichisavital issue—| wastwelveyearsold. My native place
in Koraput in Nabarangapur, which happened to be the epi centre of freedom movement.
Asal2-year old boy | was used by the freedom fightersto monkey pedal and carry the
secret messages into the villages. Therefore, | was very close to them. When they
were fighting against the British during the Quit India Movement, they were shot and
their properties were confiscated. When the tragedy of Jallianwala Bagh happened,
seven kilometres away from my place at Paparandi, freedom fighters were marching
to hoist the flag on the police stations. They were interrupted. Seventeen people were
shot dead and many others suffered bruises and other injuries. When they came out, |
asked this from one of them. These are the words which everyone should remember.
They alowed me because | was 12 years old.

THE VICE-CHAIRMAN (PROF. PJ. KURIEN) : Please conclude.

SHRI A.V. SWAMY : Sir, this is very important. | want to send this message
across because there is the Naxalite movement, that the genesis of which should be
understood fully. And this should be happaning in a place where Vinoba Bhave got
80,000 acres of land as donation...(Interruptions)...

THE VICE-CHAIRMAN (PROF. PJ. KURIEN) : Please conclude. You have
aready taken six minutes. Thisis not your maiden speech.

SHRI A.V. SWAMY : Sir, | am not talking about maiden speech. Today, our
saving the Parliament have become conditional to the anger that is there amongst the
tribalswho have been denied their rights over land and forests. Thisisof utmost pointly
to save our democratic institution.

THEVICE-CHAIRMAN (PROF. PJ. KURIEN) : You will get another opportunity
to say these things some other day.

SHRI A.V. SWAMY : Sir, | thought it was my maiden speech. Otherwise, | would
have said it in short. Thank you, Sir.
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MR. CHAIRMAN : Now somebody with a unique experience of Parliamentary
life. Shri Rishang Keishing.

SHRI RISHANG KEISHING (Manipur) : Hon. Chairman and hon. Members of
Parliament, | am extremely happy for this opportunity to speak on this special and
historic occasion when the Parliament is celebrating its 60th Anniversary. Sir, as you
al know, | come from Manipur, a part of North-East. In the pre-Independent period,
our relation with this nation, with this country was very remote. We were ruled by the
British officers. | am very thankful to my socialist leaders, AcharyaNarendra Dev, Jai
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Prakash Narayan and Dr. Lohiawho brought me into the Indian palitics. It was on the
ticket of the Socialist Party that | was elected in 1952 and 1962 to the first and third
Lok Sabhas. When | came to Parliament, | felt like a total stranger. When | entered
into Lok Sabha, | saw a big hall and before me were all the towering leaders and
heroes of the country, whose faces we used to see in newspapers, whose speeches we
used to read in newspapers. We kept them as heroesin our hearts. | was so happy to be
sitting with them; it was a special opportunity. As | looked towards the Treachery
Benches, Pt. Nehruwassitting there, next to him wereAbul Kalam Azad, Babu Jagjivan
Ram and Rajkumari Amrit Kaur and a host of others.

And, on the Oppostion side, — | was on the Opposition side — there were Shri
A.K. Gopalan, Shri Hiren Mukherjee, Dr. Shyama Prasad M ukherjee and many other
leaders, and the speeches in Parliament were very peaceful and constructive. The
speeches made, either by the ruling party or by the opposition, were listened to with
rapt attention, and the interactions were very cordial, very constructive and very
peaceful. Sir, the Question Hour isalways very important. In those days, the one, who
gets the main Question, was given two chances, and the rest, whoever caught the eye
of the Chair, could ask supplementaries. In my ten years' period, that is, five yearsin
the First Lok Sabha and five yearsin the Third Lok Sabha, | never saw any occasion
when Membersrushed to thewell of the House, and | never saw an altercation amongst
Membersaswell. Also, what | saw in those dayswas, having cometo Parliament fresh
after the freedom struggle, our leaders, — | would say this, at least, of top leaders; |
can't say of everybody — their minds were full of love and concern for the people of
our country, especialy, of the poorer people of our country. I come from the North-
East. | belonged to the Socialist Party, but | had the greatest love and affection for
Pandit Jawaharlal Nehru and, after him, for Shrimati Indira Gandhi. We worked with
a personal touch, sympathy, understanding and love for the North-Eastern States.
Actually, the integration of the North-Eastern States was made speedier and easier,
and we remember them with all the love and affection. And, thereis ahigh respect for
our revered leaders, Panditji and Indirgji. Even today, their memory isalwaysreferred
to by the tribal people of our Region.

Sir, inthe Third Second Lok Sabha, — | wasin the Socialist Party at that time—
when Dr. Radhakrishnan was to address the Joint Session of Parliament, my party
decided that if he did not give hisAddressin Hindi, they would shout and obstruct his
Address. | said, “I wouldn’t be a party to it.” Even then they insisted that | should
protest, | said, ‘NoO’, and | sat in a corner peacefully. And, when Dr. Radhakrishnan
spoke, there was shouting and all that. Anyway, after that, — Sardar Hukam Singh
was the Speaker. He asked meif | would like to make a statement. | told him, “No; |
am leaving the party. Let it be asweet parting not a sad parting. So, | did not make the
statement. Then, Sir, in 1964, when the Chinese Invasion took place, | went to Panditji
and | told him, “ Sir, my region has been invaded by foreign countries. | think itistime
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that we stand together. Would you mind if | join your party?’ He, immediately, called
Dr. Ram Subhag Singh, the then Parliamentary Affairs Minister, and asked him to take
me as an Associated Member and regularize my membership. Thisisall my memories
of that time.

Now, Sir, | would liketo suggest to this House and all the Members of Parliament
that we have to follow the footsteps of our leaders. | think, today, what | feel is, —
excuse me for saying this — that we have wasted very precious time of the House in
matters which are not related to the the business of the House.

| think we haveto gainfully and judicioudly utilisethistime. | feel, in those days
everything was smooth and peaceful, and parliamentary system was grouing well.
That was the best time as far as | remember now as | sit here in Rajya Sabha | feel
happy; this is the House of the Elders. In the year 2002 after and itensures smooth,
constitutive and productive functioning successfully being el ected seven timesin State
Assembly; | lost because of interference from insurgency. | was nominated. | was
elected here in Parliament. | was given the ticket. | thank our Prime Minister and
Sonigji. Now | amin the second term of Rajya SabhaMembership. | requested Madam
and Prime Minister not to give me a ticket or not to re-nominate me. | know my
weakness. My eye-sight and my hearing will becomeweak. So | said, ‘ pleasedon’t re-
nominate me.” But they re-nominated me. | am still here and | thank them for giving
me the opportunity to be present in the Golden Jubilee Celebration, whrtr | was
welcomed by Vajpayesji, and again this time, It is because of the favour, sympathy
and love of our great leaders, to be Member of Parliament from 1950 to this day,. |
thank the whole nation for what our leaders have done for me. Lastly, | would like to
suggest that there are agitationsin many parts of the country, especially in North-East,
and in some tribal areas of the country. It is because of the non-development of the
area. | think thisareahasto receive special attention. Asfar asNorth-East isconcerned,
I am very happy with Dr. Manmohan Singh because liberal financial assistance are
being liberally given. But we have to check that thismoney is properly utilised for the
people. At least, the State Government must betold that thisisthe money coming from
the people of Indiaand it should be properly utilised for the development of the areas.
And this is a strategic area in accessible hilly regions. | would like to request that
Government of India and the nation should pay great attention for the devel opment of
this area and bring it to the level of the developed States. Let us al live together
peacefully as one family and work for the interest of the country. Let us all remember
that we are Indians; let us not allow anybody to say that ‘| am not an Indian’, and all
that. As a nation, we have to work hard to consolidate and strengthen it. Thank you
very much.
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RESOLUTION
MR. CHAIRMAN : I, now, move the following Resolution: -

“We, the Members of Rajya Sabha, meeting in a special sitting of the House to

commemorate the sixtieth anniversary of the first sitting of Parliament :

Remembering with gratitude, theimmense sacrificesmade by our freedom fighters
in the nation’s struggle for independence, and the stellar role played by the
founding fathers of the Constitution in mandating equality, fraternity, justice,
brotherhood of mankind and the uplift of underprivileged and down-trodden
sections of society;

Acknowledging with satisfaction and pride, the maturity of the people of India,
who have cherished the democratic values and worked ceaselessly for unity and
integrity of the nation;

Noting that in the last sixty years, the Parliament has, through epoch making
laws, taken decisive steps towards ensuring equity and justice In all matters for
establishing an inclusive society in pursuance of our deep faith and commitment
to the ideals enshrined in the Constitution;

Realizing that a lot more remains to be done; do hereby solemnly reaffirm our
total and abiding commitment to the ideals cherished by our founding fathers,
and resolve:

(@  touphold and maintain the dignity, sanctity and supremacy of Parliament;

(b)  to make Parliament an effective instrument of change and to strengthen
democratic values and principles;

(c)  to enhance the accountability of the Government towards the people
through the oversight of Parliament; and

(d) torededicate ourselves completely to the sacred task of Nation Building.”
May | take that this Resolution is adopted unanimously?

HON. MEMBERS: Yes.

MR. CHAIRMAN : The Resolution is adopted unanimously.

The Houseis adjourned to meet tomorrow morning at 1100 hours.

The House then adjourned at twenty-six minutes past
four of the clock till eleven of the clock on
Monday, the 14th May, 2012.





